121  AMessage from R. S.
Audit Report on the accounts
thereof for the year 1969-70. under
sub-section (5) of section 45 of the
Damodar Valley Corporation Act,
1941.

(2) A copy of the Budget Estimates
(Hind) and English versions) of
the Damodar Valley Corporation
tor the year 1972.73, under <ub-
section (3) of scction 44 of the
Dan odar Valley Corp ration Act,
1948. {Placed m Library See No.
LT-1498/72)

~a—

11.53 brs.
MLSSAGFS FROM RAJYA SABHA

SECRETARY - Sir, I have to report
the following messages 1eceieved from the
Secretary of Rajya Sabha .

(.} *“‘In accordance with the provisions
of suberule (6) of rule 186 of the
Rules of Procedure and Conduet
of Business in the Rajya Sabha,
I am directed to return hercwith
the Appropriation {Raiways) Bill,
1972, which was passed by the
Lok Sabha at i1s sitting held on
the 16th March. 1972, and trans-
mitted to the Rajya Sabha for its
recommendations and to state that
this House has no recommend-
ations to make to the Lok Sabha
in regard to the said Bill.””

(ii) *In accordance with the provisions
of sub-rule (6) of rule 186 of the
Rules of Procedure and Conduct
of Business 1n the Rajya Sabha
I am directed to return herewith
the Appropriation (Railways) No, 2
Bill, 1972, which was passed by the
Lok Sabha at its sitting held on
the 16th March, 1972, and trans-
nutted to the Rajya Sabha for its
recommendations and to make to
the Lok Sabha n regard to the
said Bil).”

““In accordance with the provisions
of rule i of the Rules of Proce-
dure and Conduct of Business in
the'Rujya Sabha, I am divected to
enclose 8 copy of the Armed

Gii)
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Forces (Assam and Manipur)
Special Powers (Ameudment) Buil,
1972, which has been passed by the
Rajya Sabha at 1ts sitting held on
the 18th March, 1972.”

ARMED FORCES (ASSAM AND
MANIPUR) SPHCIAL POWERS
(AMICNDMENT) BIL

(AS PASSI'D BY RAJYA SABHA)

SECRITARY : Sir, Falwo lay on the
Table of the House the Armed Forces
(Assam and Manipur) Special  Powers
(Amendment) Bill, 1972, as passed by
Rajya Sabha
1154 hrs

GENFRAL BUDGET- GENERAL

DISCUSSION—Conid.

MR SPEAKLR: Wecsuine the dis-
cusston on the Gencral Budget. Shr
Samar Mukherjee to continue.

SHR1 SAMAR MUKHFRJLE
(Howrah) : I am coming to the two major
pioblems of mass poverty and mass un-
employment  Last time in his Budget
speech the Finance Mimster admitted that
this twin problem of mass poverty and
mass uncmployment remained as  acute as
ever

But as in the last budget, so in the
present budget also, we do not see any
seriousness 10 tackle these serious problem
in the manner they descrve attention.
Poverty cannot be removed unless the social
system 1s basically changed, unless the old
feudal land relations are changed, fedda-
lism 1s completely eliminated and progres-
sive and radical land distnbution s
complete. In these respects, this budget
has completely failed. Even in imposing
burdens of taxatron on the rural rich, that
has not yet been done. The Government
bas simply escaped the responsibility by
setting up one committee to go nto this
question, %o that they are not faced with
any opposition from those sections parti-
cularly at State levels, where even many
Congress ministers are linked up with
feudal interests and many are repicsentatives
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of the rural rich, Many MPs are also
connected with it,

Unemployment is & very serious prob-
lem faced by the entire country. Nowa
tendency is evident inside the ruling party
to under-estimate the gravity and magni-
tude of the problem. Yesterday, in the
course of her ruply to the discussion on the
President’s Address in the other Housc the
Prime Minister has said that now in lndia
poverty is not in such a degrading stage
as it was previous to independence. She is
not prepared to accept the results of the
National Sample Survey wheie it has been
clearly stated that the percentage of people
whose standard of living is going ; below
the poverty level is day by day increas-
ing.

Similarly, take the question of un-
employment. In the past, figures were
published regarding the backlogs after the
completion of each five year plan. At the
beginning of the first plan, it stood at
3.3 million. At the end it increased to
5;3 million. The second plan started with
a backlog of 5.3 million and ended with
7.1 million. The third plan started with
7.1 million and ended with 9.6 million.
After the third plan, there were annual
plans from 1966 to 1919, The annual
plans started with a backlog of 9.6 million
and in three years, it rose to 12.6 million
Thus it is seen that fiom 1966 to 1969, the
figure of unemployment hay been rising at
the rate of 1 million per year. After 1969,
Government has stopped the publication
of these figures, because it has risen so
much that if correct figures are given, it
will expose the hollowness of the claims of
Government that they are leading the
countiry to advancement and growth.

12 hrs.

In the absence of correct figures on the
part of the government we cannot say in
concrete terms how far unemployment has
increased. Of course, some unofficial
figures are available. According to Blirz
the present figure of unemployment is five
ctores and partial employment 17 crores.
If we look at the figures in the live register
we will realise the gravity of the problem.
The figures there are as follows :
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1960 16,06,000
1966 24,93,000
1967 27,40,000
1968 30,12,000
1969 34.24,000
1970 39,95,000
1971 Up to October 49,00,000
It will be seen that in one year it has

riren by 10 lakhs  Between 1968 and 1970
the number of applicants on the live register
has increased by 33 per cent and within
one year it has increased by 10 lakhs.
Since all unemployed people do not register
their names in the live register, the prob-
lem is far more serious than is reflected by
these figures.

Coming to the question of educated
unemployed, the figures are rising. From
13,90,000 in 1958 it has risen to 15,26,000
in 1959. Between 1957 and 1959 the number
of educated unemployed has increased by
50 per cent, by half a million, and it s
going on increasing. Unfortunately, I do
not have concrete figures to quote for all
the States,

In Kerala unemployment has increased
on a large scale. In cashew industry, coir
industry, beedi and many other industries
it has greatly increased. In August 1970
in West Bengal the number of persons in
the live register crossed the half million
mark and reached §,45,970. By June 1971
the figure rose to 7,45,852, a big rise of
two lakhs within a year, 37 per cent in-
crease, which forms 20 per cent of the
total registered unemployed in India.

How are the government tackling this

problem'? They announced & crash
programme in last year’s budget. The
result of that crash programme is very

meagre. The Economic Survey and the
budget Speech of the Finance Minister
indicate that this programme is yet to gain
momentum. Out of a sum of Rs, 75
crores only Rs, 3.1 crores have been spent
The programme fs to provide employment
for 1,000 people in a particular district for
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ten months in & year. Now the fizure has
be:zn brought down to man-days in order to
hile the to:al failure of the crash prog-
ramme. Whei thss the performince of
the programne undertaken in the bu iget
how can we bel ¢eve that the Govern.nent
are serious m solving the problem of
unemployment ?

This pro l'm is bound to grow up and
cannot be solved withun the frameworx of
a capttalist system. The solving of this
problem requires a thorough overhaul and
fundamental changes in the cntire social
system The problem of unemnployment

cannot be solvel wilhout socialism No
serious efforts have been mud: by the
government to solve this probem. Let

us sce how the socialist countrizs have
solved this problem. In therr constitutions
they have given the right to work o eveiy
citizen. But we are far from that,

In India this problem 1s assuning very
menacing proportions. That is why this
requires serious tackling. But m this
Budget provision only of Rs. 125 crores has
been made, which covers rural water supply
and various other aspects along with some
proviston for jobs or employment.

As for the performance of the last crash
programme, there is no hope or future of
sorjously tackling the problem of unzmploy-
ment by the Governmant. Their claim of
social jistice with growth, where by they
expect to solve the problem of unemploy-
ment at least partially, will not materialise.
This Budg t has provided some big amount
of money as Plan outlay with the hope that
production will pick up and there will be
some scopz for employment. But simply
by increasing production, the scope for em-
ployment cannot be created, because when
capitalism, has reached t*e stage of monopoly
capitalism, as is the law of capitalism, more
and more sophisticated machinery is used
by the big capitalists. Becouse the main
motive force of produc:ion in capitalism is
profit and for increaging production by the
use of automition or more modernised
machinary they want to eliminate more
hand from the fec orics. We have to oppose
automation because in a capitalist society,
introdoction of alitomatian means retren-
chaeat of & large number of wotkers and
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Yesterday the Raillway Minister 10ld us
that he wa, going to interoduce computers
and au omation in the railways. The rail-
way employees are agitating for a long 1ime
bacause if au omation is introduced in the
ra:l vay., lakh: 1n{ hi\h, of railway workers
ani empbye:s wll b: J:cliwre! surplus and
they will lo,e tiei jobs.

Thercfor, pradaction do:s not mean in-
cre 1>e 1n employ neit. Taat 1, provedeven
by the gree1 revolution technigae applied
in th: case of prod iciin of food. In the
Econom ¢ S wvey on page 21 it is stated -~

““N» less important than the psar-
formince of production is the plight
of the rural unde privideged. The excur-
sions into the new technology, i1 is now
fairly well recognised, have left virtu-
ally un ouchel i la gc parts of the
country the sma | farm:rs and the vast
army of landless lobourers. Rising
savings in the upper echelons of the
agricultural community have, 1n isolated
areas, tended to stimulate the urge for
labour-saving adaptations, thus making
the position of the small farmers and
labourers cven more uncertain.”

This is the law of capitalism. They are
more and more interested 1n ntroducing
labour-saving devices by the prefection of
technology. S», more and more people are
gelting out of employment in the villages
and the disparity is increasing. It is & scri-
ous thing.

Why is this happ:ning ? It is because
over the present feudul production relation
capitalism is being supcrimposed in the
rural sector. Youare introducing capita-
lism in agriculture, thereby you are not
solving the problem of unemployment in
the villages but are creating furthsr prob-
lems of losing more jobs, a few getting
more rich anp powerful and money being
concentrated in the hands of the few. This
is the process which is taking pl.ce in the
villages bzcause of the method you are ad-
opting in the villages. This has to be seri~
eusly thought over.

So, in the matter of providing jobs to
the unemployed, the path have you taken
and the measurss you have suggested, will
fail to provide sufficient jobs. That is why
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a thorough change of the entire social
system and the social structure has become
very urgent, It is coming from all aspects
and it has to be thought over seriously.

Now, I come to the other point, the
question of growth with social justice. You
have said in your Budget Speech that vou
have introduced some institutional basic
changes. Onp. i of part A of the
Finance Mnister’s Speech, it is stated :

*“Important as the Central Budget
is as an instrument for furthering out
social and economic objectives, it has
to be supplemented by basic changes 1n
our economic institutions and policies*™”

Whai we think about basic changes are
not the institutional changes The basic
changes necessary are the complete elimin-
nation of feudal system and the end of
capitalistic exploitation. Your thinking 1s
that simply by introducing institutional
changes in the econom ¢, you will proceed
towards socialism by nationalising some
banks, by taking over the management of
some insurance companies, the coking coal,
mines and some other things. You think
th.t by doing this, you will proceed to-
wards socialism. That will never materia-
Hse because nationalisation under conditions
of capitalism docs not strenethen socialism.
Nationalisation is not a socialistic measure.
It helps the capitalist class to strengthen its
position in cases of crisis. This is proved
by the fact that money given as loans to
smaller sections by the nationalised Banks
constituts only a small part,

The other day, in the course of his re-
plies during the Question-Hour, the Finance
Minister said that only 23 per cent of the
bank money is being given as loans to
smaller sections. 77 per vent of the money
is being utilised to further the interests of
bigger sections. So, these nationalised banks
algo are being used as an instrument to
strengthen big capitalist section in the
country.

Similarly, other institutional changes
will not weaken capitalism. That is why
your outlook is out and out a capitalist
outlook and there is nothing of sociatism in
1t
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Coming to the slogan of self relince,
Arthik Swar.j how you conceive the siogan
of self reliance is written in your Economic
Survey. It says :

““The external assistance provides
supro t to the balance of payment as
well as resources for investment, Doing
without aid can simply mean doing
without certain volume of investment
and \caling down the capital formation
activities in the economy.”

This is cortainly not what 1v implied by
greater self-rehance.  That means you ure
not completely getting youarself free from
foreign dcependence. Your peiformance and
your slogan are self-contradictory.

Just now, during the guestion Hour, 1t
was replicd that som: deal s going 01
between U.K. industr alists and the Govern-
ment of India. During this period, you
have disposed of and given hicences to a
number of foreign private capitalists. In
1969, the licences were given to 214 foreign
private companies and, in 1970, the number
of licences was 380. The number of appli-
cations for foreign investmants iy in-
creasing.

Then, it is stated in the Times of Indiu
that it is clear from the Indo-British
Technological Group which ended on
Saturday that the Government of India
has begun to adopt a more pragma’ic
approach to foreign investments in this
country and the decision to waive all requir-
ments including payment of duty on mport
of machinery by companies that wish to
manufacture components for export is a
case in point. That means, you are encour-
aging private foreign capital o exploit the
Indian economy, and the number of
collaborations that have been approved are
in 1968-69 —158 in 1969-70—129 and in
1970-71—221.

Thus it is proved that the slogsn of
self-sufficienicy is a hoax and you are more
and more dependent on foreign collabo-
rat’on.

Moreover. this Budget is based on old
outiook, We want thit there should be
greater resources from black moey. tax
evasion 1nd greater imposition of Aaxks on
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the bigger sections; you can get resources
from there, But that policy, you are not
pursuing, That is why, this Budget will
not help solve any problems; it will further
increase poverty and disparity.

SHRI CHINTAMANI PANIGRAHI
(Bhubaneswar) : Mr. Speaker, Sir, in the
year 1972 the great pcople of India had
entered the second year of the decadc of
victory which marked its beginning last
year, in 1971. Our country and our people
have acquired ever new gories and new
victories, and we have uplified ourselves to
new heights as a great and bigger naton
after the great victory of the people of
Bangla Desh.

Viewed in this context, th¢ Budget that
has been plac:d bef re us this year by the
Finance Mmnister, the Finance Ministry and
the Government of India is a Budget of
confidence as the nation has acquued self-
confidence. The feudal, capitalists, the left-
adventurists, the divisive and separatist
forces in this coun ry, the communal forces
and the forces of right reaction have all
suffered new defeats, defeats after defeats
at home and a littile beyond in the great
immortal and golden land of Bangla Desh.
Even the international reaction and the
national reaction, combined together, have
suffered the worst defeat that they could
think of, The fascist forces had suffered
their rout in the wvictory of the people of
Bangla Desh.

The year 1971 was a historic year of
break-through on all fronts and the begin-
ning of 1972 has seen new successes amil
democratic upheavals of our masses.

The Budget which is before us, I must
say, is bold and imaginative and has tried
to accept many of the new challenges that
India and its people are facing today after
the great upheaval in Bangla Desh and the
resulting reactions of the different forces alt
over the country and also inour frontiers.
There is a little orientation. We have this
great slogan of r moving poverty and
ignorance; these will not go merely by
shottting slogans. Achievement on this front
£an coms only through growth and growth
with social Justice. This Budges today is
todin g 1o celeass the produgtive forces in
this countey, #o that at isast in the coming
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year our economy will bz a little growth-
oriented and we can achieve the biggest
battle that weare going 10 fight after the
battles that are over on the political and
diplomatic fronts; I me=an, the battle 10
achieve selfreliance, the battle of winning
economic iniapsndenc: of the masses of
this country. the mil i>ns and millions of
people who are fighting a'l th:se years for
Aithik Swaraj to which the President has
re ferred.

An important feature i the Plan is the
sharp step-up Plan outlay, amouting to more
than Rs. 700 crores. I do not know to what
percentage it works out; may bz, to 22 per
cent This is the higgest challenge that we
have to face. Once you do not invest any-
thing in planning, it never generates any
further investm»nt in the private se:tor.
Therefore, the biggest challenge that
we have taken up to-day 1s the decision to
invest another morc than Rs. 700 cro-es
in the Plan outlay in on: single year. This
in one of the bigiest achievements. T re1ise
that there ate m ny ‘“ify' takig into cons'-
deration the performance of the last year
when the Plan provision wis there but th:
shortfall amounted to moire thin Rs. 10D
crores in  various es ential secto 8 which
arc aimed at social welfare of thi: country
I hope the Finance M nistry tn its different
Departments bznefited by past experience
will try to see that the Plan provision of
more than Rs. 700 cro e» this year will be
fully utilised; if nec:ssary, they may exc:ed
the target but there shoul { not be any short-
fall.

Another achievement of the Budget is
the various social welfare programms it has
outlined viz. , rural water supply, rural
home sites for those people who have no
fomes, slum-clearance programmes and the
milk supply schemes for the poor children.
These are the many redeeming features
this year's budget. Taking into consideration
the national ca'amities for which we have
provided Rs. 94 crores and taking into consi-
deration the extra Rs 300 crores for Bangla
Desh, if we are able to provide Rs. 200 cro-
res for social welfare nyzasures, it shows
there is a little imagination and an awire-
ness of the coun'ry’s nezds and not of the
leftist type but of a balancing one.

I must say that the finenia’ mea.uras
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that we had adopted, that is, had it not
been precuded by the two budgets in 1971,
to-day perhaps the fiiancial burdens that
would have ariscn would have comp'etely
put everything out of gear and the Finance
Minister would have founi himself ina
more difficult position. Therefore, T admire
the ingenuity of the Ministry and the Goverrie
ment that n the last two previous Budgets
there was a little vesource mobilisation
done which started in 1971, Now, thercfore
it has been pos-tble for us at lcast to t dz
over the deficit or at least has been brousht
to the level of Rs. 233 crores Therefore,
thiy 1s @ manageable proportion  that we
have been able to achieve.

But; here, 1 must like to bring to the
notice of the hon. Finance Minister that as
a Party maa I have my little responaub ity
to bring it to the not ce of the hon.Minster
and T hope he will consider it because he
always considers, that is the umpost, the
levy on kerosene. I think there is scope
for reconsideration of this matter because
for people in this country, kerosene 13 a
commodity of common consumption and
we hope, Sir, the hon. Finance Minister
would 1ake into consideratson the view of
the people. 1 don’t want to make it as if
1t is all kerosene and nothing else in this
budget. It is just a matter of reconsidera‘ion
of the entire thing. This appeal I would
like to make to the hon Minister.

I must try to put forward a few sugges-
tions for consideration of the hon, Finaice
Mnister. There is nothing destiuctive in
these suggestions. They are all constructive,
made after yeas of experionce and a little
study of economics. Now, a major p oblem
before this country is the gqesti>n of
resoutce mobilisation. 1 would like to just
place before the hon. Finance Minister that
a person wedded to tradilicnu  economic
concepts would look with horror at the
prospect of deficit financing. But in this
country itself the traditional economics
theory approach is changing. The trad i>nal
economic theory of the nced to bridge the
gap between the revenue and expenditure
is changing. Here, two things have to be
taken 140 gonsideration. Oneis deficit
financing and the other is the line of least
resistance-taxation. Sometimes, traditional
way of thinking still persists. So far as the
scope of deficit financing is eoncerned, I
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will never agree with some people who say
that the moment there is dificit figancing
the whole country is going to collapse, Qurs
is a developng cconomy where thereis
enough scope for deficit financing. I must
say that this aspect of the deficit financing
the Fin nc: Ministry should keep in mind,
They have acted with a little discretion.
That point has to be taken into consi=
deration, for m bilising the resources of the
nation.

Various surveys have been carried out
by the Reserve Bank. They have carried
out surveys in respect of more than 1000
private limited compames These comprise
of not only private limited companies but
the pub'ic sector companies also The total
amount invested in inventories comes to
no less than Rs. 4,000 crores. This is the
position There is one thing which T would
like to bring to the notice of the hon.
Finaice Minister, Let us not follow the
line of least resistence. In USA, in Ger~
many and in other countries you never come
across this situation. You never find their
inventories so big, becaue, there is no
space available. There is no space available
even to park the cars. There is no space to
keep huze things. No factory in any
modern developed country will be able to
allow so much of dead capital to be in-
vested in these inventories which comes
to Rs. 4 000 erores both in the public sector
and in the private sectors of our country,
They think. tomorrow the price will rise,
dav-after-tomorrow the price will rise; like
that they create hoarding and thereby dead
capital is invested in this kind of thing, 1
hope this point will be taken up seriously
by the hon. Finance Minister and the
Government as a whole. with the coope-
ration of all the Ministries, Government
has set up the Cabinet Economic Sub-
Committee which is going to be a most
powerful committee; T am sure they will
coordinate all these things so that we may
make progress in this respect.

The hon. Minister has stressed on
economic independence and self-reliance angd
our Prime Minister deait with this prodlem
yesterday in the Rajys Sabha alse. What is
the position if we see the budgets from 1956
to I°68 7 The tota]l payments towisds
amortisation and debt servicing paysossts
on foreign loans that they have imcuyrsd
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comes to the order of Rs. 1845 ciores. Pet-
ween the years 1968-19, 1969-70 ard 1970-71
we have paid another Rs. 1443.2 crores. If
we add up all the payments upto 1974-75
we would be paying an amount totalling Rs.
7012.14 crores. That is only on official
accouut, towards the debt servicing, repay
ments and amortisation charges. And, when
you come to 1974-75 you will find, the total
loan is Rs. 9902 crores. What a terrific
strain is there by this kind of aid ? This
can be easily imagined. So, this is the first
thing that Government should take up and
they should stop this kind of aid in the
coming few years. We should see that we
reach the stage of self-reliance in our
economy. There are some of our friends
who look to some other frontiers for help.
But they don’t realise what a tremendous
programme we have taken up in this cHuntry
for self-reliance within the next 4 or § years
This is the biggest challenge that we have
accepted, and this is a thing which must be
done with the cooperation of all.

Take the provision of drinking water
facilities in villages for instance. Members
may go round,select the constituencies where
this facility should be provided, etc. There
should be a sense of involvement on the
part of everybody and only then can this
problem be tackled. Nearly 42 per cent of
export earnings go to debt servicing charges
and repayments, and by 1977, even if we
increase exports upto 100 per cent, we will
not be able to attain the stage of self-
reliance. Various studies have shown that
the aid from the developed countries minus
the debt servicing came to about 6.3 billion
dollars for all the undeveloped and deve-
loped countries in 1968 But those very same
developed countries could afford to spend 35
billion dollars on liguor and 15 billion
dollars on cigarettes in the year 1968.
Therefore, if they think that they are giving
any charity to this country or to our people,
1 think they are mistaken., How much do
they consume by way of liquor aud cigarettes,
and what is the aid that they are giving
tous?

Again, our people will be happy to know
that it is naot as if foreign aid is building up
our economy. Foreign aid is not building
up our economy. 83 per cent of the rssources
tmployed in India’s economic development
+ "¥oday comes from our own peoplé and from
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oLr own resources. It is only 15 per cent for
wh.ch we have been dying all these years,
and yet we are paying s0 much for this 15
per cent aid by way of intcrest and loan
repayments, Just as we took a pledge last
year in regard to Bangla Desh, likewise, 1
feel that the time has come now when we
niust take a pledge, when the whole eountry
should take a pledge that at least during the
coming three years, we shall get rid of this
foreign aid to the extent of 15 per cent,
But what do we find ? Under the 13th loan
agreement for non-project aid whch has
been signed with the USA in 1971, the total
components of machinery that we are going
to import comss to about Rs, 1500 crores in
value. In the face of th's, what is the mean-
mz of our slogan of import substitution ?
1 feel that this question should be taken up
more seriously, and there should b2 a coor-
dinated effort to get rid of these imbalance
in our economy. Recently. the president of
th: Woild Bank had visited India, and he
was told that India was anxiou. to reduce
her dependence on any kind of foreign aid
and that she was taking steps to reduce the
neesd for imports. But 1f we have a look at
the recent projects and Plan programmes
and undertake scil-analysis of what we are
doing, we shall be surprised to find that
perhaps we aie prove to be a little more
dependent on foreign aid than before. 1
believe that there is a lurking desire. may
be somewhere in some agency in some Mini-
stry which has sonx: kind of relations with
foreign intere»ts, wh ch may be trying again
to sabotage all the b)ld ventures that we are
adopting now. I hope the hon. M.nister will
be aware of this and Government shall take
care of these elements.

MR. SPEAKER : The hon. Member has
taken a lot of time already. He should con-
clude now,

SHRI CHINTAMANI PANIGRAHI :
Kindly give me three or four mote minutes.

MR SPEAKER : Bul he should not take
it at the cost of the other Members.

SHRI CHINTAMANI PANIGRAHI :
I have not taken suffizient time, I shall take
just three or four more minutes only.

1 would like 1o b-ing it to the notice of
the hon. Minister that the only panacea for
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achieving our sociihist goals 1s to increase
production But what 1s the picture that we
scé 1n regard to production ? The steel pro-
duction was to be 103 mulion tonnes in
1973-74, and 1t has come done now to 8
miihon tonnes  Similarly, there 1s g ung to
be a shortfall in the target fcr ier thser pro-
duction also  The s me s the position 1n
regard to copper, zinc and o her non-terrous
metals

The reserve Bank of India has poned
out that 35 per sct of the installe 1 capacity
in the indu trial sector mm this couitry
remains unuttiised in general  IF only e
wuld utiise this 35 pr cent wiwired
capacity and increas  product on by 35 p.r
cent, we shall not haveto go ay hee
abeggu g, and we shall no h v o depend
ouly on tax resources but we sould also tap
the non~tax re-ources which cotid provide
finances to our country

Theiefore, my plea with Gosernment 15
this When e are in search of capral, ind
when we are going m for mobilisation of
resources, and when we find that at least,
about Rs 5000 to 6000 crores of capital is
in bondage why, should we not make an
attempt to free this capital m bondage ?
We could help in freeing 75 Million p-ople
ot Bangla Desh last vear Wnen we could
do s0, why should we not free this capital
in byndage ? Again, there 1s the question of
unecarthing of black money, the estimate of
which the Wanchoo commuttes puts at aborut
Rs 7000 crores 1n 1968 by way of turnover
Why should we not take a bold step to free
this capital whch s 1n bondage ? Even if
we tould free 1t to the extent of Rs 5000
croies, we can add to our econom ¢ strength
without depending on more taxes or deficit
financing or foreign aid

In conclusion, I would like to quote
what Mahatma Gandhi had said He said .

‘“The future beckons to us Whither
shall we go and what shall be our
endeavour ? To bring freedom and oppor-
tusiity to the common man, to the pea-
sants and workers of India, to fight and
to end poverty and ignorance and
discase, to build up a prosperous, demo-
cratic and progressive natron and to
cieate socral, economue and political
tnstitutions wh ch will ensure justice and
fulness of hife to every man and woman,”
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We are now going to fulfil that wish of
Ma4a ma Gandhu  In this yeor, we shall
again try and move forwa:d for new thngs
so that we can achieve the desired gon!
wuch the peopie have given us the mandate
to do bo dly and imagmatively

11 conclusion, I emnhasise the need for
goi1g ah 1d with the second steel plant for
Oris~a whch has gone by default so far
and t» undertake various flood-control and
irrigation schemss in O 1ssa  The process
has star ed, but som:zthing must be done to
speed it up  For its devclopment plan,
O 1554 should re.cive higher priority because
1t 15 in the backward sector G vernment
shw'd pay sp cial attention to O-wsa so
thai we can b.nefit by theirr gudaice and
h Ip in 1ts onward march of de\elopment

1 support the Budget

SHRI K MANOHARAN (Madras
Nhoith) Mr Speaker the Budget pre-
scnted by the Finance M n ster is insipid,
uns tuplous, untiustworthy, unkind and
also unwanted and unwarranted The rising
expectation of the people ot this country 1s
very excellently belied through this Budget

The Budget can at bast be considered as
an instrument for transforming the phase of
s0¢10-eco0m  aspects tn the country But
particularly for a party which 1s wedded to
socialism indulging 1n the process of levelling
up and levellng down 1 am suce this
Budget is self-defcating Probably Sh
Chavan hds his own reason to say why it 1s
self dufeating Probably lus attention may
not have bzen there enough because of his
preoccupation with the élection business,
and h's drection or stamp may not be in
the budget So I can call it a bureaucratic
budget also

But while he himself claims it as & socia-
Iist budget, I never expected & tax would
falf on kerasene which 1s a common man's
commodity He knows that Perhapy after
the discussion is over, he would come out
and say ‘I withdraw the tax on kerosene’
Thereby he mught Iay claim to being socia-
list  There 18 that possibitity also.

In the raid-term poll in 1971--that is the
background in wiich Shel Chavan should
approach this igsie~—ihe clarion ¢all of the



137 General Budget—

Prime Minister to the country was the
political survival of a party, that is, Indira
C'ongress with the possibility of implementa-
tion of sucidistic programmes and policies.
If the Indira Congress were routed in the
elections, the achievement of socialism
wouyld have been buried fathoms deep.
Realising this, the people voted for that
party and gave 1l massive support. As a
result, the politics of survival was taken
care of.

Then came the State elections all over
the courtty. Theie of course, her clarion
cal) to the people ‘stability 10day’. Realising
the imnortance of stability and also reco-
gnising the importance of unity, not uni-
formity, the people voted for the Indira
Corgress. As aresult in so many States,
srecially Gujarat where my friend Shri
Shyamnandan Mishra claimed that he would
get it and in Madhya Pradesh where Shri
vajpayee claimed that he would take it over
all the other parties were virtually finished.

Now, democracy 1s 1n danger in a way,
because in  democracy, Opposition is a
sute qua non for the successful implementa-
tion of the programmes and the lubrication
otl 1n the wheels of the democratic michine.
If the Opposition 15 virtually wiped out,
what wou'd be a monolithrc order wiil
e¢merge; a Leviathan may be on the top;
no f.ee’om of espression: nothing, the
Constitution would become a scrap of
paper, and nothing would follow. So, my
humble submission is this. The politics of
survival is to be replaced by the politics of
stability. After having achieved stability,
it is the duiy of the Government to see what
a-e the promises.  Promises are not like
p.ecrusts meant to be broken; promises are
to be performed. The bona fides of the
Government is to be established, and they
should come out with the sociafist pro-
grammes, not through sermonising the
people that we are going to do this, we are
going to do that. The proof of the pudding
is in the eating, f anybody analyses this
budget, nobody would be convinced that
this budget is attempting to establish a
socialist socioty even though Mr, Chavan
himeelf is 8 fullfledged, excellent, volteface
socialist. 1 have no objection so far as
'Mr, Ghavan's coavietion, is conoerned, but
sfortunately his budget axposes him teeribly
m’r,he entire sountly is disappointed now.

v
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The last two budgets—one in October
and the other in the month of December——
were able to achicve for the Government
Rs. 500 crores. So, the back of the common
people has been broken emough. They

could have avoided this time cerlain
imposts on kerosene, aluminium, fertilisers,

power pump and all these items. Because,
on the one side we are talking
about the green revolution and on

another side we are talking that we are
going to ta fertilisers. On the one side,
we are Kkissing and on another side we are
kicking. It is a sadist job. Mr. Chavan
should not adopt that job in his political
life. So, my humble request is that these
imposts should with{rawn; ali these imposts
would bring a very, very meagre amount.
But on the contrary you may say that it is
only an increase of six paise on Kerosene,
but it would cost considerably to the
common people of the country.

1! ad occasion to read a book, the tife-
sketch of Mr. Chavan written by one T. V,
Kunjuktishnan or somebody. (interruption)
After having read that book, I developed a
fascination for Mr. Chavan, because Mr.
Chavan can afford to be a real socialist
in his party; the next socialist iy our Prime
Minister. She should prove (hat shes a
real socialist. Before 1 finish this part of
my budget speech, I request Mr. Chavan,
please witharaw the tax on kerosene, which
you are going to do. (Interruption)
And you should withdraw the tax on
fertilisers and aluminjum at least.
(Interruption) You would not do it ?
That is all right. In that case, you are
exposed. My sympathies to you.

The second aspect is Centre-State fiscal
relation which I want to stress, 1 am very
happy thas T am in the midst of the allies
here, sitting and listening to my speech.
The object of my coming here and speaking
to you now is to dispel an erroneous im-
pression that is sought to be created by
certain sections in the party which is ruling
this country, The two charity boys belong-
ing to the Central Cabinet,~one is Mr.
Subramaniam and the other is Mr. Mohan
Kumaramangalam—these two people cane to
Madras and  addressed the people of Tamil
Nady at s meeting, saying—I think I can
quote from their speechss and then only you
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" can understand and appreciate the joke of

these stalwart speakers. _

It appeared in today's Patriot | “DMK

CGovernment asked to clarify stand on
Centre-State ties”. .The Union Planning
- Minister Mr. C. Subramaniam yesterday
asked the DMK . Government to state
clearly whether it stood for a policy of co-
. operation with the Centre or confrontation
tn the guise of State autonomy. 1 want to
know who are all these people, arrogating
to  themsclves the level of the Prime
Minister, demanding clarification from a
State Government elccted by the people of
the country with a massive mandate. These
" people have the audacity to talk like that ?
I cannot understand. He says that the
“Tamil Nadu Chief Minister’s statement that
_the State Government would co-operate
with the Centre though his party’s alliance
with the Congress had ended was welcome
but the speeches and the writings of the
leaders and their party papers made one
wonder whether they were sincere in their
_professions.

My humble reply to Mr. Subramaniam
and Mr, Mohan Kumaramangalam leading
international legal constitutional light is
 this :* Physician, heal thyself. On the 5th

of March, I had occasion to “address the
people of Madurai where I explained what
I wanted and that was reported in a paper
called Hindu which is noted for it reac-
tionary policies. I could have understood
if my speech had been reported through a
news agency like the PTI or UNI, but its
special correspondent reported and he says:
“Mf. Manoharan in the course of his
‘speech stated that if the State autonomy
demand is not conceded, we would revive
"our philosophy of separation. '  This is an
" absolute fabrication and a tissue of lies with
the clear intention: of dwertmg the attention
of the people.

" 1.want to quote what the Madras Mail, -

L an evculng newspaper from Madras, has to

. . say .on what the Chief' Minister spoke.’
- “The Chief Mibister of Tamil
Nadu hins: had Oceasion in recent ‘months 10

T

'-‘dfsm’[ any ; misunderstanding abd_ut the
Stau‘a‘ ormdand gm the iuue oT auto-
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) coumry S unity came ﬁm and State auto-

nomy only next.”” ‘It says further “The
note.of fobust patriotism was unimistakable.’’
1n a moving speech he made to the General.
Council meeting of his party, he deciared

that if there was the slightest rift bétween
the Centre and the State, the enemies of
the country would exploit it. “That was the
speech of the Chief Minister and .then: the
Mail paper comments on that. The demand
for autonomy, he pointed out. should be

distinguished from the demind for self-
determination. I also want to stress this
distinction before the House. The need

to make such a distinction is all the greater

today when India has emerged as & strong
country which will grow stronger and stronger
in the years to come and has to find its
rightful place in the comity of nations, T

wish you to listen to the last para of the

Mail's editorial. The demand for State

autonomy cannot be conceded, according to

me, at the expense of national strength and

unit and this is the crux of the Tamil Nadu

Chief Minister's address. That is the verdict

of Mail also. Finally, it says that it shou!d

also be conceded, it is for the consideration

of the Prime Minister and her bandwagon,

that the Centre cannot be strong unless the

States a:e also strong.

So, what we have been pleading for is
nothing but S:ate autonomy fn the fie'd.of
what is called economy, in the field of
finance, and policy to a certain extent.
Federalism should be perfected. Today
our Federation js umitary in spirit, federal
in garb. So many people have said so.
We felt the pinch of it, we thought we
could appoint & ‘committee wh'ch could go
into it fully. And :hat committee’s report
was released. It is only recommendatory,
not mandatory, because we cannot’ impose
our will on the entire people of this country:
But 1 want to draw the attention of " the
House. to certain ‘basic principles of
Federalism. ‘ L

" SHRI VIKRAM MAHAJAN (Kangra) :
’Whn't’ is so sacrosanct about ’federaiilm'?‘ .

SHR1 K. MANOHARAN Tﬂe.\ fade-

il prmctple reqmren that the Eemrd and
j;ttlc Tegional -

G&vernmem “shotd be -
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it follows that both the Central and regional
Governments must each have in its own
independent control resources sufficient to
reform its exclusive function. This is the
view of an authority on federalism, Mr.
K. C. Weir. The majority of the Members
might have read his book. This is the
definition of federalism.

The crux of our demand is this. We
do not want dependance ; on the confrary
we are not for independence. Please be
clear about my point. We do not want
dependence, at the very same time we do
not want independence ; but, on the con-
irary, what we want is inter-dependence
between the Centre and the States. That
aspect must be understood by the people
who are accusing the DMK. A systematic
campaign of vilification and vituperation
15 go n3 on in the country, saying that the
DMK Government s reviving its old
demand of Dravidanad for Dravidians.
Categorically, on the floor of the House,
believing in my conscience, I declare that
the DMK Party has buried deep and un-
tathomably the philosophy of separation.
It would never ievive again this demand in
the politics of this coun ry. (Imerruptions)
You are saying ‘‘oh” heie, but you tell
Mr. Kumaramangalam and Mr. Subra-
manigm, w! 0 ought to have tolerance, but
without understanding any:hing, are talking
in the streets that the DMK has revived its
old demand. 1 am the spokesman of the
DMK party in Parliament. Do not
belittte the importance of my position as
the leader of the party in Parliament.
And my Chief Minister Mr. Karunanidhi
has categorically declared that we will
never revive our demand. On the contrary
we want State autonomy.

What is State .autonomy ?  Before
entering into that, what are the reactions
of s0 many people regarding State auto-
nomy ? Here is one.

“The Indian  Constitution is
federal, but it is heavily weighted in
favour of the Centre”,

This , opinion is expressed by Sardar
mﬁm in his book The Foundations of New
a.

( Here is apother, When the Communist
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Party was one family, when Shri Indrajit
Gupta and Shri P. Ramamurti were to-
gether, in 1962 this is what their election
manifesto said :

“The Communist Party firmly
stands for wider powers and authority,
particularly in financial and economic
matters being given to the States of the
Indian Union. The Seventh Schedule
of the Constitution must be revised
and amended so as to enlarge the power
of the States and to abridge those of
the Central Government.”

SHRI INDRAJIT GUPTA (Alipore) :
It is there still.

SHRI K. MANOHARAN : T am very
happy that Shri Indrajit Gupta is endorsing
1it, saying that it is stil there. But un-
fortunately, | cannot understand A K,
Gopalan, a good friend of mine a bit senile.
While he was talking...

SHRI FRANK ANTHONY (Nomi-
nated-Anglo-Indians) :  Don’t use such
words.

SHRI K. MANOHARAN : Out of
affection I can say anything. It is our

understanding, pure and simple. You are
an outsider, do not interfere between me
and A. K. Gopalan. Allright ; I withdraw
(Interruptions).  After all, 1 can also be-
come senile ; anybody can become senile,
The facts are to be faced. Mr. Gopalan
said in a mecting, ‘“We are not going to
accept the State autonomy of the DMK.”

SHRI SAMAR MUKHERIJEE : That is
not our stand.

SHRI K. MANOHARAN : On the
contrary, Mr. Namboodiripad, ex-Chief
Minister of Kerala was telling, “We are
for State autonomy.”

Now, } want to draw the attention of
the House to the relevant portion of the
report of the Third Finance Commission :

“A more Important and disturbing
feature is that States are becoming
dependent on Central assistance on an
ever-increasing scale. ‘This  arises
partly out of the fact that the flnancial
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control of the federal umit 1s with the
Centre and for other reasons State are
left with meagre and inelastic sources
of revenue Even with the conuder-
able increase n the rates of taxes in
the State List, the additional revenue
will be negligible

This increasing dependence on Centre
15 diluting on one hand the accountabihity
of the State Cabinets to their legislatures
and on the other hand, 1t 1s coming in the
way of the development of a greater sense
of responsibility in their admunistration
T am quoting thm te prove that what we
want 1s State autonomy, not self deternu
nation nor separation

I will now quote the relevant portion
from the book Federalism in India written
by Borabwall

“QOur federal system will be suc-
cessful i the measure 1n which it is
able to harmonise the centripetal and
centnifugal forces which are inextricably
woven mto the tex.ure of our multi-
religious, multi-recial and multi-lingual
country Political Monolithism 1s alien
to the genius of India It 1s not unnatu-
ral, therefore, to forecast that in the
coming years, the States will strive for
greater nitiative and seek an equation
of fruntful partnership than of mere
subordmnation without carrying their
assertiveness to the point of wrecking
the umity of India or weakening her
strength as a nation ”’

This is his view

There 18 a book called Planning and the
Problem of Admimastration and 1n an article
which appeared m the /ndian Journal of
Pulitical Science this 18 what Shr1 K V Rao
an emineat economist says ,

*The Centre plans the centre decides, the
Ceatre directs and the States are unable
to do anything positive except waiting at
the door of the Planning Commission
for doles "

13 bew,

St K V Reois not a member of the
DMK nor a member of the CPI nor a
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member of the Indra Congress
economist

He 15 an

Let me quote from the Tumes of India
this will appeal to my friend, Shn 8§ N
Mishra

¢ State autonomy m education has
found a somewht unexpected champion
i Moiaryi Desai, who has maintaired
tn a memorandum to the Eductation
Commuission ™

This 1s what Shn Morarp Desar has
said

If India has to live according to
the aceepted principle of unity in
diversity we should not expect the
States to surrender their rights iIn mat ¢
ltke education and culture Anv
attempt to change these p ov sions would
be to vijute the very basis of the
Consutution ’

MR SPEAKER He may continue his
speech after lunch

1301 hrs

The Lok Sabha adjourned for Lunch ti!
Fourteen of the Cloch

The Lok Sabha re-assembled after Lunch
at three minutes past Fourteen of the Clock

[MR DFPUTY-SPEAKER in the Chair ]

GENERAL BUDGET, 1972-73—
GENERAL DISCUSSION—comd

SHRI K MANOHARAN Mr Deputy-
Speaker, I was speaking about Centre-State
relanons and had given some quotations
from some emmnent scholars [ think,I must
add one more to them That would explamn
the stand of the DMK Party This Is by
Shri B V Krishnamurthy

“The past twen y years have wil
nessed a self-propelisd expansion of
ecoriomic power of the Central Govern-
ment whose dimensions ate progressi-
vely surpasiing the odmbitted wnonomic
power of ali State Governments put to-
gether  Leaving amde the resourses
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exclusively svailable to the Centie from
banks, insurance, fore'gn trade and
assistance, post office deposits and the
other sources of non-tax revenue, even
the fimical system 1s so bwlt that its
functioning can only lead the Centre to
obtain control over laiger and laiger 1e-
sources vis-a-vis the States A striking
index of this 1s provided by the lact
that the current revenue (gross) of the
Centre has risen from Rs 554 73 crores
1 1955-56 toRs 4,500 croie,n 1971-72
And, on the oth.r hand, the curient
revenue of the States (excluding tran<fers

from the Centre) has rien from
Re. 42758 crores 1 195556 to
Rs, 1,600 crores (approximatelv) in

1971-72.

“Viewed from the relative strengta
of the resource-raising powci to the
Centre on the one side and all th:
States put together on the other 1t
would be noticed that the relative pov er
of the Centre was 1 25 in 1955-5¢, by
1971-72, 1t had practially doubled *

This explains that the Central Gowrn~
ment has got the authority over all the fin-
ancial instituttions of the country , the
elastic taxes are all enjoyed by the Cential
Government and inelastic taxes are left to
the States While we say State autonomy,
the basic fact that we want to project 15 that
States should be given more powers to
dugment their resources and, thercby, each
and every State can stand on 1ts own legs

SHRI DINESH SINGH (Pratapgarh)
Power has to be taken, not gnen

SHRI K. MANOHARAN  Don't pro-
voke me.

The States should be gtven more powers
to augment their resources so that exch and
every State can stand on its legs without
umpairing the constitutional framwork But
with murans mutandis  This 15 the crux of
the whole of the D M K. demand for State
autonomy. Here, I want to draw the atten~
tion of the House to one thing The Gavern-
ment of Tamil Nadu appointed a 3~man
Commuttee headed by Mr. Rujamannar, ex-
Ctrief Justice of the Madray High Court
D, Lakshmanaswari Mudaliar, an emment
educationist and Mr, Chandra Reddy, re-
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tired learned judge These men have no-
thing to do with the D M K Government
nor with the philosophy of the DMK
party

Now, the moment the Report was 1e-
leased, much has been satd ibout the Report
Tven in the Cential Hall, all the party
leaders came tom (nl told me, *“We want
the R-port to be stul«d We want 10 know
som thing abo ¢ 1t because now cich and
every State starts as erting itself  So, in
case the Rajumannat Report should provoke
a dialogue 1n the en re na ton that will be
for a fedual structure '  Actually, some
people thoucht and openly spoke dalso tnat
the Rajamannir Report was going to wreck
the Constitution  In order to replv to these
cntics, Mr, Rajamannu ~aid this

“Mr Riyjamannar today refuted
the criticism that the reco nmendatinns
of the 3-man Committee headed by hin
on Centre-State 1elations were an atte npt
to wreck the Consfitution or introduce
revoluti»nary changes in it R

About the purpose of the Commuttee and
the purpose of 1ts probe into the Constitution
he said as follows

‘The purpose of the Committee
was to augment resources of the States
and cnahe them to get more powers
within the framework of the Constitu-
tion He, hewever, admitted that eveam
under the present  Constitution, the
States enjoy a certain amount of auto-
nomy but that was a qusstinn of degree
An attempt was made by the Committee
to get some of the powers to the States
to enable them to find more resources ™

This 1s what he savs

Cinally he explamned one funda-
mental fac: which must he taken note of by
the Government of the dav  He «ays

‘ In a fediral set-up if the Centre
wsued a direction asking one of the
States to implement 1t direction fashing
whch the Preudential ru'e would be
wmposed, 1t could be possible 1f one
party ra'ed the entire co ntry Sup-
posing one paity governed the Centre
and arothes party ruled a State and
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both differed radically, what would
happen, if the Centre issued a similar
direction, knowing full well that the
direction could not be carried out An
1deal federal set up o1 structure would
provide that the Centie and the States
were supreme in then own sphere and
one was not sub ndinate to the other *

Another fact that ] want to point outs
thiy, State autonoiny, according to DMK,
according to us, means this We want a
stiong Centre no doubt but unless the States
arc strong, the Centrc cannot be strong
Because according to us, States are the
infra-structures and the Centre 1s the super-
structure If the infra >tructures are weak,
naturally the sup.r-,tructu e wil! be weak
So we went to apiess upon the Gosern
ment of India this fact through providing
this note, the recomm ndations of Raja-
mannar, let us please di cuss 1t let us have
a dialogue about it In clear terms fet 11e
tell you, we did not speli out even now what
wc wanted what are the powers we wanted
On the contrary w. felt something A sumple
thing would appeal to you how pohitically
our State 15 buing crippled how the auto
nomy 15 being crippl d bv the Centre A
small incident would reveal how arrogant
the Central Government has buen  how
arrogant the Central Governuent 1s and
how amnogant, after these elections, the
Central Gove nmaz 1t wruld be

The Chief Mimster of Tamul Nadu has
corresponded with the Central Government
to install a statue of Raji Raja Chola in
the Brihadeeswarar Temple The temple 1s
in Thanjavur the teple was built by Raja
Raja Chola, and his statue we wish, must
find a place inside the temple 1t 1» a simp'e
15sue, it 15 @8 sump'e  reques! 1t 18 a simple
problem, for whch the letter my Chief
Minuster has recetved from the Central
Government 1s this The headline is ‘Turncd
down’

“Mr Karunanidht nformed the
House that the Centre has turned down
the State Government's plea for the
installation of the statue of Raja Raja
Chola within the precmcts of the Bri-
hadeeswarar temple in Thanjavur

SHRI INDRAJIT GUPTA Why?
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SHRI K. MANOHARAN : The funny
and fantasti, reason 18 coming

“The Chef Minister said 1t was
‘very pamful’ for him to state that the
State Government did not have the
right to act in deference to the wishes of
the people even in small matters like
this He said the rejection of the State’s
plea was on the ground that the installi-
tion of the statue would mar the archi-
tectural beauty of the ancieat temple ™

People who are sitting in the ivory tower 1n
Delhi which 1s the grave-yard of so many
empires think that the people of Tamil
Nadu are «uflering from want of aesthetic
sense ! This s a small matter S0 many
small mattess of course, heip intoa big
one W said that this sort of humiliation
we could not toletate and that States should
not be reduced to dulc-getting corporations
in the federal set up of this country  We
quoted, with a view to establishing our
claim, Sheikh Mugibur Rahman Then sud-
denly the Congress people started saying,
‘Karunantdhi 1s beco n nr a Muyibur Rahman
of Tamil Nadu, Karunanidh: i1s demanding
a separate State’, this and that 1 think,
this 15 nothing short ol non-sens , absurdity
to the core, and stupidity to the exteat
possib .  Mujib s six-prints have been highly
appreciated by the Indira Congress, 1 do
not know about Congres. (0), of course I
do not know whether, knowing full well
what are the <ix points, they have appre-
ciated Muyibur Rahman's six poits or not
These were m Mupibur Rahman's election
manifesto 1 want to tell the House that, in
the name of State autonomy, Muynbur
Rahman contested the elections, and

as all the members know, his Party
won a thumping majority After
that the military junta of Islamabad

could not appreciate the feelings of the
people of East Pakistan, to~day Bangla Desh
and so many military crackdowns and so
many things happened The net result was
that East Pakistan emerged as a separate
sovereign independent Republic  But, what
are his six pomnts 7

MR DFPUTY-SPEAKER . These are
old political questions, not Budgst ques
tions,
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SHRI K. MANOHARAN : My Prime
Minister has recently gone to Bangla Desh
to have a political and economic settlement
So, it is highly relevent that I speak some-
thing on Mujib’s country.

The six-point programme is this—all in
the name of Statc autonomy. Please listen
with rapt attention, What are the demands
of Mujibur Rehman m the namec of Statc
autonomy ?

(1) The Constitution should provide for
a Federation of Pakistan on the basis of
Lahore Resolution and for a parhiamcntary
form of Government based on the supremacy
of a dircctly elected legislature on the basis
of universal adult franchise. This is No. 1.
The Lahore Resolution is that both wings
should be autonomous. The Eastern Wing
and the Western Wing should be autonom-
ous. That is the quintessence of the Lahore
Resolution moved by Fazlul Haque in the
year 1940,

(2) The Federal Government should deal
with (This is the most important point) only
two subjects—Defence and Foreign Affairs,
(All the rest with the States) with the res:-
duary subjects vested in the [federating
States.

(3) There should be either two scparate
freely convertible currencies for the two
wings or one currency for the two with two
separate Reserve Banks to prevent tnter-
wing flight of capital.

The majority Indira Gandhi people may
not know these six points, thecrefore, I am
quoting them to them.

MR DEPUTY-SPEAKER : The six
poiats are ali dead and buried.
THE MINISTER OF PARLIA-

MENTARY AFFAIRS, AND SHIPPING

AND TRANSPORT (SHR1 RA)J
BAHADUR) ! Hear, hear. Thank you
very much,

SHRI K. MANOHARAN : [ am quoling
the six points as, then only, you will appre-
ciate it,

"The fourth point is that the power of
taxation and revenue collection shall be
vested in the foderating units. The federal
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government (This is the important sentence),
that is, the Government sitting here, accor-
ding to Mujibur Rehman, will receive a
share to meet its financial obligations.

SHRI B. P. MAURYA (Hapur): Do
you know when this suggestion arose ? What
is the sense in quoting all the,e things now ?

SHRI K. MANOHARAN : First you
must hear me fully...... (Intertuptions) ¥ know
you are a New Congressman with a new
mission and new outlook,

Then, the cconomie disparities betwzen
the two wings shall disappear through a
series of economic, fiscal and legal reforms.

‘The m~st dangerous sixth point is that
a milita or a para-military force must be
created 1n East Pakistan which at piesent
has no defence of its own.

SHRI N, K. P. SALVL (Betul) : Do you
want this in Tamil Nadu ?

SHRI RAJ BAHADUR : He does not
want...... Alnterruptions)

SHR! K. MANOHARAN : So far as
the geogra phy of East Pakistan is concerncd
so far as the histo,y of East Pakistan 1y
concerned, the six po ats can be conven-
iently considered as points for State auto-
nomy. 1 agice. But, so Jar as this country
1s concerned, we have b en enjoying a parti-
cular philosophv-~unity in diversity, a cou-
ntry with & multi-racia’, mu'ti-lingu.1soc ¢ y,
a society plural and coliuie composite in
this country. We wiil never tolerate a p r i-
cular unit demanding. ‘We want a para-
military force and we want an army of our
own to protect our interests,” This will
never find a place in the hist of points for
State autonomy so far as this country is
concerned. Very belatedly oaly my friend.
Mr. Salve, understood me .. .(/nterruptions)

So, I am coming to the point. The point
is this : these six points have been accepted...

MR. DEPUTY-SPEAKER : By whom ?

SHRI K. MANOHARAN : By the
people of East Pakis‘an......(/nterruptions)
1 did not say it had beon accepted by the
hon. Member. (Interruption) Then what
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huppened ? The crux of the issue 1s this
The attention of the powers-that-be 1s drawn
to tl s part cular 1seue, 1If the power  that
te, becnmes indd? vent and callous, then
vhat bappens ? Theee 6 pounts were 1edaced
mto oue, «nd *thit 15 compicte 0 fopuads
ence S, so faoas th country 1s conces
imtd on beha'f of the DMK T can tedl you
this Distances are shiinhing  the w e~
national oblig-tions of India arc becom ng
gieoter  and gie ter We are veom ng
cne of the best dimoure s the who'e
of Svuth-cast Asta and we are provine that
we are one ¢f the mphiy nothns of the
world and owr ¢ v1 {1y Lannot (flord to have
anv lunler divason Tsay, 1 ortrelv aprec
with you Bul veu must also see thet the
State also must be helped by you for wh¢h
we must hove a dialcgue  Sit asound the
table and discuss

SHRI RAS BAHADUR What s the
reference to the 6 pomty ?

SHRI K MANOHARAN Sit around
the table and discuss this matter

SHR1 RAJ BAIIADU R 1 onlv say that
these 6 points necd not have been 1eferred
to i the context for making out the point
that you ar. mahing

SHRI K MANOHARAN 1 have great
regard for your intclhigence wh ch i< supreme
and superb What 1 say 1s this 1s 1t wrong
to quote history ?

SHRI RAJ BAHADUR There should
be relevance

SHHRI K MANOHARAN Itis to be
decided by the House, not by you and me

MR. DEPUTY SPEAKER I am con-
cerned with relevance

SHRI K MANOHARAN In this case
you are with me, I hope, Sir Our Chief
Minisier wrote to the Prime Muuster that
this may be discussed  The Chief Minister
reccerved a 1cpiv, stating, along with the
nter-State relations, Rajamannar report can
be constdered. But, on the floor of the
Rajya Sabha, when somebody drew her
attention about it she sard this. It was a
Committee which was set up by a duly
clected Government of Tamilnadu.
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SHRI N K P SALVE This 8 cir-
cumbocution  Sir, this circumlocution 1
baffiing

SHRI K MANOHARAN My Chief
Mimster was assured that 1t will be dis-
wesed oand we can find out an am cable
solution,

SIIR1I PILOO MODY (Godhra)
wds before the election

That

SHR1 K MANOHARAN That was
bufore the eluction

SHRI PITL OO MODY If you suocumbed
to it it 15 not our fault,

SHRI N K P SAIVE ShallI ash
the hon Mumber a very straight question ?
Do you want a weak Centie or do you want
a strong Centre ?

SHRI PILOO MODY Irrelevant It
should be suled out

MR DEPUTY-SPLAKFR You draw
your own conclusion

SHRI K MANOHARAN I am sorry,
the hon Member 1s suffering from a serious
disease of forgetfulness 1 have already said
that we are not for separation Anybody
who talks about separation mn our country
must be treated as a traitor That also I
told you Unless States are strong, the
Cuntre can never be strong That also I told
you

SHR! RAJ BAHADUR That 13 cir-
cumlocution

SHRT K MANOHARAN ' What can I
do, If you refuse to understand 7 1 am
comung to the main pont My Chief M-
ster in his budget speech has drawn the
attention of the country to this  While he
was presenting the budget, he said .

“In this prelude to the Budget I
would hke to express a few thoughts
about the future of our vast Indian
natton We are keen to strengthen
further the feeling of unity exhibited
by the people of thus country In van-
quishing the enemy. At the same tims,
no one should lose sight of the fupda~
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mental fact that the stiength of Indian
demecracy lies in its unity amidst diver-
sity Unity does not mean uniformity If
democracy 1s to flourish  there should
b adequate freedom for «ontending
thoughty and diverge 1deologies  While
the country has wholeheartedy accepted
the goals of su¢ alism and demociacy,
there witl be d fTerences of opinion on
1he manner 1a wh (h didferent regions of
shis country should attain the.e gouls

The inastence that all the States of the
Indtan Union shout 1 go alone one sinele
pith and to create difficulties in thew
pursuit of d flerent lawtul and  praccful
policie, to achieve these noble  bectives
will strike a discordant rote 1n ensuring
tte harmony and thc umty of the
country ™

This s the ciux of my Chief Mimster s
specch

Now, 1 come to the last pynt of my
speech and 1t 1s this  After thuse elections,
the Prime Min ster of this countiy 1s being
evlogsrd and he 1s bung showeired with
encomtums and praises

AN HON MIMBECR Not ‘he” but
1,.}“'1

SHRI K MANOHARAN The zanies
and zeroes and ciphers and sycophants are
sitfing arround and saying s0 many things
1o them, 1 want to say this The Prime
Minister deseryes congratulations no doubt,
but 1 am afraid that certamn people are
sitting ariound her and they may spoil her

AN HON MEMBER  She can look
after hereself.

SHRI K. MANOHARAN 1 know that
she cannot be spoilt by this sort of group,
because she 15 a ve1y shrowed politiclan
Even then, I want to submit humbly for
her comsideration the followmg seif-intro-
spection

““Whither is this (Adulation and flattery)
going to lead him and the country ?

SOME HON. MEMBERS : *Not hum’
but her*.

SHRTX. MANOHARAN : I am quoting.

I am gving a quotation,

It further reads thus

“What 1s he aiming at with all his
apparent want of aim ? What lies behind
that mash of his, what desires, what will
to power, what msatiate longings ?

These questions have a vital signi~
ficance for us, {or he 1s bound up with
the present in India, and piobably the
future, and ke has the prwer in him 1o
do great good to India or great myury .

In nor val times he would not be
an cffivient an | successful executive, but
m this sevolutionary epch ceaseiism 18
alwivs at the door, and 15 1t not pos-
sible that Jawahailal might fancy hun-
self a Caesar ?  Therein hies danger tor
Jawaharlal and for India

We have a right to expect good
worh from hun in the future Let ys
not spoil and spoil him by too much
adulation and praise  His conceit, if
any, 1s ahcady formldable, It must be
cheched

This was written by no other person
than Shri Jawaharlal Nehru himself  This
was his self-introspection  He with his
scipel operated upon humself and reveal-
ed this  This 1s my humble submission to
the Prime Minwter  Thereby, she can save
herself

After the recenl elections, after the sta-
bility of the Government, after the establish-
ment of or the attempt at the estblish-
ment of socialistic society, I say very hum-
bly that we must focus our attention and
concentrate our energy on the real building
up of socialism 1n this country and let us
not stop where we are  Thus far and no
farther 1s not a questton which can arise
here. We have got enough responsibili~
tres to the people to discharge.

1 conclude my speech by repeating a
stanza written in hand by the late Prime
Minister Nehru and placed on his table, a
stanza written by Robert Frost :

“The woods are lovely, dark and deep
But I have promuses to keep

And mules to go before 1 sleep
And miles to go before 1 gleep”
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The rising expectation of this country is
going to see this and we cannot shut our
eyes to reality. Indira Gandhi is welcome
so far as Tamil Nadu is concerned, but let
me declare herc : Indira Gandhi is wel-
come to Tamil Nadu but not her waves.

SHRI N. K. P. SALVE (Betul) : Mr.
Deputy Speaker, the fiscal year which ends
on 3Ist March, 1972 is going to be an
extraordinary year in the two and a half
decades of post-independent India, It has
undoubtedly been a very momentous year
or in this year we once again ushered an cra
of political stabulity.

I would not have taken note of the
criticism which 1 am dealing at the outset,
while speaking on the budget. But I have
heard this cnticism a dozen times 1n this
House and Shri Manoharan has retterated
the same. He said parliamentary democracy
is m serious danger and jeopardy because a
whole lot of opposition members are losing
at the ballot one after anather. He expres-
sed considerable indignation at the opposi-
tion members losing the elections.

SHRI K. MANOHIHARAN : Reasonable.

SHRI N. K. P, SALVE : I am surprised
at this criticism. All the opposition mem-
bers are finding fault with us for their losses.
Whom have they to thank ? Are the budget
proposals responsible for their debacle in
the mid-term poll ? Is Shri Chavan res-
ponsible for the large-scalc failure of
opposition parties in Madhya Pradesh,
Gujarat and elsewhere in assembly elections?
Why are they blaming us ?

SHRI PILOO MODY : Yes.

SHRI N. K. P. SALVE : Shri Piloo
Mody is incorrigible. His education has
been slightly neglected.

SHRI DINESH SINGH : Not in the
early years.

SHRI N. K. P, SALVE : The years
relevant for training in parliamentary proce
dures have been terribly hopeless. He says
we are responsible for his party’s defeat,

BHRI PILOO MODY : Yes. He asks
a thetorica  question and he must get &
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reply. The fact is yes. If the Chair gives
me time, 1 will explain,

SHRI N. K.P. SALVE : This isthe
precise reason why the Opposition is becom-
ing microscopic every successive election.
The difficulty is that they do not look at
themselves Have they forgotten what hap-
pened in 1967 7  After 1967 elections if
the opposition were to look at their perfor-
mance

SHR! PILOO MODY : Better than
yours.

SIIRT N. K P. SALVI : If after that,
the voters conclude that vou a-c only &
conglomeration of an unprincipled block,
and do not Trust you any more do you not
have to thank yourself for the same ?

SHRI PILOO MODY : Nonsense.

SHRI N.K. P. SALVE : Let Shri
Manoharan look to his immediate right, left
and back. Is not the opposition a small
minority to day? In spite of all this,
does he expect that we are going to help
him in the elections ? Therefore, I only
hope that, if nothing ¢lse, they will not go
to the point of absurdity in blaming us for
their losses.

SHRI PILOO MODY : Yes.

SHR1 K. MANOHARN :
incorrigible.

You are

SHRI JYOTIRMOY BOSU (Diamond
Harbour) : Come to the budget.

SHRI N. K. P, SALVE : 1know heis
touchy on this point. Butlet him be a
good loser, for a change. 1 know it 15 not
easy to......

SHRI PILOO MODY : Get murdered.

SHRI N. K. P. SALVE : One has to be
trained in democratic traditions to be able
to ta\e defcats at the polls, We have taken
our dufeat in that spirit in the past and we
brought about the changes which were
necessary in our attitude and approach to
reacquire the confidence of the electorate.
That is the reason why we again got ai
overwhelming mandate, 1t is po use bl
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mg us  We did not blame opposition when
we lost despite the fact that there were
disruptionust forces which were resorting to
violence, terrorising people and were taking
resort to methods which were positively
anti=<demiocratic  Still we continued our
strugele 1n the democratic traditions and
today we are ptoiwd of having ‘aken a
stride lowards establishing a stable and a
matured parhamentaty democreev 1n the
country

SHR1 PILOO MODY  Nonsense,

SHRI N K P SAIVF My friend
Shri Piloo Mody suffers from an extremely
supertor variety of nferiocity complex to
say hke that Having lost miserably n
clections his party has almost v umshe { but
he sulf continues to shout  Some one else
would have thought of ways and methods
needed to be adopted to help his party
revive 1tsell  Instecad of that, he goes
about with these cheap jibes here  That
will not help him to revive fus party It s
a friendly advice 1 am giving to him across
the table

AN HON MEMBER [Iree of cost

SHKI N K P SALVF The events
and achicvements, which were a crowning
glory to the nation, was the heroic stiuggle
and the sacrifice of the people of this coun-
try under the mspinng leadership of our
revered and beloved Prime Minister in the
liberation of Bangla Desh  Certainly the
hberation of Bangla Deshis a matter of
historical achievement to all of us, and the
fieedom-lpving people everywhere (Jmrerrup-
tion)

MR. DEPUTY-SPEAKER At this rate,
you wiil never come to the budget

SHRI N K P SALVL However,
while we accept and we are only far too
willing to own this glory of the contribution
and sacrifice which we have made in the
hberation of Bangla Desh and help the 75
nullion people reaflise thesr aspirptions and
ambitions, veahise thewr cherished dreams of
fresdom of sevéral years, bringing to an
end the nnprecedented batchery and genocide
which was unparaliel both as to its heinou-
se¥s and its ipagnitude, we ere unwilling to
fully védbise whit st costs us in terms of
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men and material  What 1t costs us in
terms of men 1s something which we may
discuss when the Demands for Grants of
the Defence Ministry come up  But cer-
taimnly, when we have to mike an evaluation
of our sacrifice in terms of material losses,
the budget proposals certainly acquire very
great relevance

It 1s easy to citticise the Finance Minise
ter as was done here and as I heaid over
the radio  The very ruthless and merciless
critictsms of the budget proposals have been
made for his massive mobiliation of the
resources and the odditional taxation which
he had levied levicd 11st year 1n the three
budgets that he brou ht about During the
whole yew, their impact was less, but
these very additionel taxes that he levied n
1971-72 are gung to yicld this year Rs 500
crores  In addition to that, he has levied
an additional tax of Rs (83 crores So,
in reality, if onc ware to compare the
taxes between 1970 71 and 1972-73, the
additional tavation aggregates to Rs 633
crores It 15 undoubtedly missive

Let us analyse the criticism which has
been levelled against the kinance Minister
The rightists have aid that this 1s a merci-
less budget and this sort of massive resource
mobilisation 18 gomng to cast a very heavy
burden on us, uhreashing an untrammelicd
mflition wheh will crush the poor In
these commeats over the radio it was also
said that this 15 going to leave no incentive
to saving, growth or investment In other
words, the entire budget proposals were
rejected lock, stock and barrel since they
were highly drastic and mercilessly socialistic
and therefore they hut at the root of private
saving, growth and investment

Our leftist fitends will not lag behind
when 1t comes to criticising us for no rhyme
or reason and they have said that there 18
going to be growth but that would be only
of the monopolies and oliogopolice. That
is what Mr Manoharan said. Iam sorry
he has gone away (Interruption) Mr,
Manoharan used very strong abjectives
against Mr Chavan and he said that this
18 a die hard reactiorary’s budget and not a
socialists budget. And ultimately for what ?
For levying tax on kerosene, for levying tax
on fertilwers, and for levymnga tax on
Alummnium, I entirely agree with him that
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they should not be taxed, but purely for
tl_m, was it jostifiable to have levelled such
vituperative attack that he made on the
Fmance Minister. But these two criticisms
at two ends, from our rightist reactionaries
and from our leftist friends, not mrely
cancel each other bus they expose the gross
prejudice and utter irrelevance of the criti-
€ism 10 the present-day socio econom ¢
realities of the nation.

If however one were to objectively
evaluate the fiscal measures of the Finance
Minister in the context of the hard realities
of the situation, cnz will congratulate hum
for efficiently managing the economy of
the country as a result of which we could
succeusfully meet the challenge of more and
more resources for our defence needs, re-
fugee relief, kecping a reasonabie control on
our price line and also maintaining a 1easo-
nable check on our balance of payments
position,

We are certainly now in a situation where
we have realised the imparative necessity of
self-reliance. Foreign aid had been cut at
a time when we necded it the most. Ina
sense I am extremely grateful to Mr. Nixon
for his strongly unprincipled and treacheious
policy of stopping such assistance. It has
given us two very distinct benafites It will
take us forcibly to the path of self reliance
which is necessary and essential for buliding
up the strong infra-structure of economy
in any developing country More than any-
thing else, even if we were to live in pover-
ty, it has taught people to live with dignity
and with self-respect, for this type of
forign aid is not aid, it is an an absolute
misnomer. It is consideration (or buying
self-respect and sovereignty of the deve-
loping country., AnJd therefore the rebuff
of Mts. Gandhi to Mr. Nmon, which was
sent in a letter couched in one of the most
courteéous languages ever known to the Eng-
lish literature, will go down in histoiy as u
remarkable example of protest by a deve-
foping nation to uphold us dignity and
honour against the bullying tactics of an
unprincipled super-power.

However, all this s going to cost us
money and 50 taxes are inevitable and they
are going to be levied. In fact Mr. Chavan
deserves my vety special congratulations
because this time he seems to have realised
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Rs. 683 crores through a process of painiess
aperation. The buoyancy in the markets
continues. The ordiary share index of
the Economic Time which was showing &
decline at the time of the Budget i» going
up and there is buoyancy in the shate
market. I heard a hou ewife spraking on
the radio, while giving her reaction to the
budget propy.als, to say - ‘*‘thank God.
Mr Chavan has not levied any tax,”” while
he has actoatly levied Ry 633 crores He is
one man who has perform d the impossible.
He seems to have levied taxe, and pleased
people. Fdmund Bur'c said that “to tax
and to plese, no more than to love and to
be wise is not given to man.” tor obvious
reasons, Edmund Burke could not have
met Mr. Chavan nor could he have seen
his performance If he hiad secen M.
Chavan’s performance, he would be satisfied
that he was wrong on both couits, M.
Chavan has tevied taxation and heis alo
capable of showing wisdom.

But | have realised the setret of Mr.
Chavan's art of levying so much taxes and
stll remawn popular. His secret art is the
art of not how much you exsract but how
painlessly you extort taxation from fellow
citizens. That is the key to his entire
success. 1 shall now come immediately ro
the most disconcerting feature of our
cconomy It 1s, the tremendous recession in
the growth of the industrial sector, The
growth rate in 1970-71 has dechined to 3.7
per cent as against 6.8 per cent 1n 1969-70
and In fact the figures reveal that in the
earfier months of 1970 1t was less than
three per cent. Undoubtedly it is a very
disconcerting picture. This unhappy po ition
has got to b: fought on absolutely war
footing and condition: have to be esta-
blished. Not only the large unutilised
capacities of industries have to be utilised
fully, we have also to work hard to maxi-
mise efficiency 1n productivity, so that we
optimise the out put in terms of men,material
snd mangement. However, if one were to
read the Economic Survey, a document
published on behalf of the Goverament,
and the various comments in different
economic papers, there appear to be certain
basic difficulties which are responsible fur
this type of recession, but undoubtedly it
also appears in degree to be a hangover of
the recession, of the darlier years, but
there is no reason. why we shohid =0t B
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able to pull the country out of it.

There are two or three very salient
difficulties to which I wish draw the Govern-
ament’s attention. The first and fore most
which is freely accepted and well known is
the perennial shortage of industrial raw
materials, This perenmal shortage 1s related
to very faully internal movement. The
Railway Minister is not here, butl hope
somthing will be done drastically, so that
priorities are given for movement of raw
materials on a rational basis. Imports also
nced to be pioperly liberalised, so that our
industries do not starve.

SHRI JYOTIRMOY BOSU
worng planning ?

Not

SHRI N.K. P. SALVE : Planning is
so utterly wrong, I admit with Mr. Jyoti-
rmoy Bosu, that there is high concentration
of economic power, and that is one of the
rcasons why there is this recession, but
it cannot be rectified overmght. We niust
work for it. Ours is a democratic process,
and it is going to take some time but you
may take it that if there is any onc who is
going to achieve it, it is this Prime Minister
who is going to achieve it.

SHRI PILOO MODI : Nonsense,

SHRIN. K., P. SALVE: My learned
friend is in the habit of regaling the House
with his jokes and funs, but his talonts aie
hepelessly misplaced. His colleagues are
doing much better in the ring. He would
be doing much better there. There ought
to be some modicum of decor.

SHRI JYOTIRMOY BOSU : You talk
of democracy and you also talk about an
individual achieving things. We do not
understand.

SHRI N, K. P. SALVE : It is difficult
for him t0 understand. He has grown in
the marxistion tradition whose interpreta-
tions of democracy and the democratic
tradition are different. At any rate, what
I meant was that she and the party under
her would achieve it. 1 hape he under-
stand,

The sepond point is that there is diffi-
colty of predit facllities available to the
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the industry. There are yeoman difficulties
being created about credit being made
available to industry. We nationalised the
banks in the hope that the small farmers,
the rikshaw-wallas, tonga-wallas, the small
shopekeepers etc., would benefit. We thought
that our industries would get qu.ck and
proper credit facilities on an appropriate
To our regret we find that our banking
institutions, which had grown up in a cer-
tain tradition, have been polluted by the
burcaucrats terribly, Our banks today are
in a hopeless mess. If we want to improve
our economy and implement our plans, we
must work honestly and sincerely, I know
that there is d fi;ulty involved in credit
facilities being given to the small wcaver,
to the small farmer. In my state of Madhya
Pradcsh, the state is willing to guarantee
loans to the smal! farmers who do not have
sufficient sccurity, but even then, loans are
not given.

SHRI K. MANOHARAN : You area
renegade to your party, because you speak
the truth.

SHRI N. K P. SALVE : Itis my duty
to be objective and point out the root cause
of the evil, because 1 am ieally interested
in taking the growth of the: cconomy out
of its present recession, especially in the
industrial sector. FEvery effort must be
made to take it out,

Finally, I come to delays in the pro-
cedure for industrial licensing.

SHRI JYOTIRMOY BOSU Don't
get away by blaming the bu.eaucrats. 1
am talking about the policy of fiberalisa-
tion of credit to the tycoons in sugar,
textiles, fertilisers, etc Those policy
decisions are not taken by the bureaucrats,
but in South Block

SHRI N K. P. SALVE: The difil-
cnlty with my friends is, they will always
see the negative aspect. | was poin ing out
certain difficulties because of the recession.
There may be something in what he says
but that is not the be-all and end-all of
everything.

SHRI JYOTIRMQY BOSU : What
about sugar ?
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SHRI N K P, SALVE 1 was one of
those who attacked advances to sugar
vehemently This type of advances to the
sugar industry against sugar stocks has
been an advance for speculative activities
No advance of that kind should have been
made to the sugar industry  But what
about those export-or ented industries which
are starved for finance ? | know an industry
which applied fcr a small working loan
agamst firm expoit orders and that 1s
pending for six m nths with the bank 1
can give the name of the bank and also of
the party 1t s that type of advance 1 am
referring to  So far as the tycoons ol the
other types are concerned howeser much
we may try, they have «uch a pernrious
grip at this juncture that we will have to
change the whole bureaucratic set up before
we can expect some improvement

The third paramount d fliculty 15 about
the procedure snvolved in licensing delays
That has reached such a menacing d mension
that one must look at it as a matter wh ch
requires immediate redress  This 1s what a
member of the Mbonopolies C muission
says, while expressing his views whether the
Monopolies Act helps or hiders the growth

“Iti1s true that in spite of all the pious
wishes and good intent ons of var oJs
bodies which have examuned the work: g
of the Industries Developm nt (nl
Regulations Act, industrial hicensing
contmues to be a major delayin: factor
The same 15 tiue of the procedure for
various other approvals and p mussions
1t 1, not, therefore, surpuising that the
entrepreneur con inues to feel preved
at this further load on his back *

We need to have a dyvnam ¢ munister 1n
the Industrial Development Ministry, who
should be ready and willing any moment,
day or might, to help the enterpreneur

AN HON MEMBER : You have
to get him elected to this House first

SHRIN K P SALVE If at 30" clock
in the night, someone were to ring up
the Minister saying, “I want a | cence for
a certan industry”, the minster should
say, “You are most welcome Where were
you all tis while? Come at 11 o'clock
and collect the licence
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SHRI INDRAJIT GUPTA : That will
be real socialism.

SHRI N K P. SALVE If the
minister were to sleep over th- applications
for heurs, days, weeks and months, we are
certamnly not going to get out of this
difficulty

SHRI JYOTIRMOY BOSU  Are you
satisfied with your present minuster ?

SHRI N K P SALVE I am not
making any personal comment I am
talkin) of the system I have no person in
viLw

The remedies which are contained n the
badget pioposals to take the economy out

of this recesston are indeed extremely
conmendable
The Plan outlay of the Centre,

States and the Union Terntories aggregate
toa neat fi ure of Rs 3,972 crores as
against Rs 3,262 crores last year There s
thus an increase in the Plan ontlay by R,
710 crores and at the current price level
mncrease 1s 22 per cent In real terms it ts,
of course, less tha1 22 per cent and as
comnared 1o the 1950-61 price level 1t 1s
going to be very much less

While 1 congiatulate the Finance
Minister for taking thts steps of augmenting
substantial'y rie expend: ure for the projects
under the Plan I must submut that 1t is
not at all suffiient  One of the sources
from which he cruld bave drawn, and
drawn more heavily, 1s the f ee market
lons for which he has taken credt
for Rs SiScrores He can realise much
more

He ¢en never achieve faster industria-
lisation and augment produ.tion by depend-
mg on industriahsts alone  They will
n.ver come to his reason He mustgoina
big way with public expenditure on various
project 1n the plans  And unless there 1s
substantial expenditure by governmeat in
the industral sector I thinh we are hever
gomng 1o solve this prob'em of recession,
enduringly

In order to maintain the price-fine and
#lso to ensure that the sconomy pf shortepes



165 Gexeral Budpet—

is not perpatuated the government has to
decide to go ina very big way with the
manufacture of consumer goois. The
Finance Minister himself has conceded that
growth, social justice, savings, and invest.
ment are all mutally reinforcing processes.
It is, therefore, essential that any step wh'ch
he takes has got to be onc in whch all
these processes are not made mutually
exclusive and a very sinificant manicr in
which they can be made mutually co-exten-
sive is" by government acquiring a large
share in the industrial sector.

Today we have only three muilion
assessees of Income-tax. A pittance 1.5
per cent assessees in 550 million people
You may double it, treble it or you may
make it 20 times. That will ncver solve
your problem. How s the government
going to mecet the difficult economic situa-
tion because of this  terrible concentration
of economic power ?  Afler all, the res-
ponsibility s cast on the government to
cater to the welfare of 550 million people,
That responsibility cannot be discharged
unless the Government itself comes in a
massive way and takes up the responsibility
of running the industrial sector, Othar-
wise, there will always have appeared the
Tatas, the Birlas, and Shri Pilloo
Mody will always grin Complecently while
nothing will come out of it.

There is no wonder that all our
efforts to revive the economy is meeting
with  resistance form the industria-
lists. They are asking for more and
more facil ties.  The profiteeriny nature
rules supreme. Th: latest of the facilities
to be given to b g business are now men-
tioned in the Wanchoo Cimmission Report,
I was aghast to read the recommendations
of the Wanchoo Commission Report and I
was wondering whether the Swatantra
Party had appointed that Commission to
sabotage our pledges and programme. 1
am surprised that our Finance Mumister
has said that he is going to implement those
recommendations.

SHRI INDRAJNT GUPTA : He said
“'some of the recommendations".

SHRI N. K. P. SALVE : In that
Report for biack momey, for tax evasion for
dishongsty of the iax payers the entire fault
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has been laid squarely at the doors o° the
government. The reasons give by the
Commission for the tax-evason are high
ratas of direct taxation, economy of short-
ages and consequent controls and liences,
donations to pohical parties, corrupt
business pric-ices, ceilings and disallowince
of bisiness expenses. Thev want re ief to
be given to the bisinessmer because there
are cetlings and restrictions under the
Income-tax law. For example, en‘ertain-
ment expenses which were bzsing incurred on
a lavish scale are totally disaliowed and
they are no longer regarded as business
exnenses.  The expense account which was
curtarled by Parliament, the Comm’ssion
says is one of the reasons for taa evasion

15 hr..

The other reasons wh ch have bren given
are high rates of sales tax and other levies
ineffective enforcement of tax laws and
deterioration 1n moral standards.

SHRI K. MANOHARAN : Shri Raj

Bahadur has selected a wrong person. He
speeks the truth.
SHRI RAJ BAHADUR: We area

democratic party. We do not stifle voices

and opinions.

SHRI PILOO MODY :
admitting your mistake.

You are now

SHRI RAJ BAHADUR : No. He is
the most right choice.  He reads more than
you do.

SHRIN K P.SALVE : It is avolu-
minous document and I have not had the
time to go through it fully. But whatever
excerpts 1 have gone through, I really
sympathise with their exercise. If it is not
insincere, it is highly comical  Thev say,
every tax-evader must be socially boycotted
and administrative directions must be given
that munisters, oficers etc must socially
boycott tax evaders.

SHRI PILOO MODY :
boycotting them.

SHRI N K.P. SALVE: According
to the recommenditions of the Wanchoo
Commission, there has to be administrative
and statutory injunction of social boycott
of a tax-evader. I donot know under
which vaccum the commission hds boen

I am socially
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workmg Whether they were aware ol the
realities. of massive all round corruption
of which tax evasion is a fact and whether
this type of a recommendation could ever
be implemented. And who is to boycott
and who is to be boycotted ? Why have’
they not suggested a law ? They could as
well suggest a law that every tax-evader’s
son or daughter will be married only to
a son or a daughter of a tax-evader, thus
making sure that this disease does not
spread further ! These types of things are

not possible, The entire approach is so
unpragmatic.
SHRI K. MANOHARAN : Onc of

the recommendations of the Wanchoo Com-
mission is demonetisation, Do you agree
“with that ?

SHRIN. K. P. SALVE: I have not
gone through it very carefully yet,

Another recommendation of the Com-
mission is thc revision of rates of direct
taxes. If one were to see the revised rates
of personal taxation they have suggested,
one would find that the real rcal relief is to
be available to persons earning above Rs.
75,000. From Rs. 5,000 to Rs. 75,000 the
relief suggested is negligible but above
Rs. 75,000 there is substantial refief. I
only hope Shri Chavan who is not here at
the moment will not hasten to formulate
any legislation based on this type of a
document unless they have given very care-
ful thought to it.

They havc indulged in all sorts of
speculation, One member says that the
black moaey circulating is so many crores
of rupces and the evaded income is so
many crores of rupees. These surmises

. and speculations were hardly necessary for
a Report which should have b:en brief and
factual. In fact, they have rushed to
conclusions in matters where angles would
fear to tread. T only hope, and in fact
request -the Governmznt that it will care-
fully consider the report of this Commis-

" sion before formulating any legislation on
" the b.ws of the thrrd-rate document,

Lnsﬂy, 1 veant to make my mbmnunon '

_ abaut indirect taxes. While I ‘agree that
. _Cbmm

is M%y Jnsnﬁpd by circmnstm&s
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there are altemntive methods of levying
taxes. ' Take, for example, the tax- that he
has incrcas'ed‘ on kerosene. ‘This riust be
dropped. '~ The difficulty is, when T was
bastowing encomiums on him, he was absent;
now when [ have come to my cntmsm,
Shri Chavan has come in.

SHRI DINESH SINGH: You can
send him the earlier part of your speech,

SHRI N. K. P. SALVE : Shri Chavan's
argument for levying the dury on kerosene
oil is this. He is a lawyer and I do not
want to go into the details about it, but if
ever this is a good argument, then only the
tax may be levied, The reason he has
given for levying the duty on keroscne
is this 1=

“the comparatively low rate of
duty on keros:ne encourages its adulter-
ation with other products, particularly
with high speed diesel oil, Iam well
aware that kerosenc is an item of
common consumption both in the rural
and the urban areas. But in view of
the circumstances 1 have mentioned,
some additional taxation of kcrosene
could not bz avoided.”

This argument is just untenable.

Does it. tharefore not mean that because
the anti-social elements are using kerosene
for adulteration and because the Govern-'
ment is inefficiznt in checking this mal-
practice, it is the poor who must pay the
aditional tax ? This is the argument given
At least, a better argument should have
been given. I implore you not to increase
tax on kerosene, fertiliser and also pump
sets. o

Lastly. 1 say, we are pledged to “growth
with social justice.” But there hs: also to
be cconomic - justice. Tt will bea great
violation of Canons of social and economie
justice if there is an mhancamnt af 5P
litre of kerosene oil.

SHRI INDRAJIT GUPTA" (Alipore) :
Mr. Deputy.Speaker,  Sir, “the: Bartle of
Bansladesh is over; the “hattle of the. hus-
tings is also over.. The poopie were €3

?beem and that is the batile igain
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and concentration of cconomie wealth and
also the battle for self reliance But the
Fimance Minister’s Budget which was sup-
posed to be the first shot in this battle has
turned out to be like the Paki tam Ay
Force's socalled pre-emptive strike on the
3rd of December, 1971~ musdnected, fable
and aim'esy Really speaking, as he knows
very well, we are now fighting ¢ battle for
rcsources That 15 what it comes down to
In so far as Budget proposals should have
been a cnnscious 1nstrument of policy which
according to the Government sn terms of
the slogan they have coned s the poliey
of *‘Garibi Hatao™, all the main targets
of his  attack have been deliberately and
in a planned way missed and bomby have
fallen once again on the heads of the
common man

Mr Salve was plewed to sny that the
share markets arc still  buoyant after
heading the Budget proposals With all
repect to Mr Salve who s a very good
fuend of nune 1 may say that 1 have
never heard such a bundle of contradictions
as 1 did from him today Also he gave the
Finance Mmicter more eredit than he him-
self claums The IMnance Minister  has said
quite cleary while summing up his Speech
as follows

“All in all, the additional revenue at
the Centre next year will be of the
order Rs 133 crores and for the States,
Rs %0 crores The initial deficit  of Rs
375 crores will thus stand reduced to
Rs 242 crores which 1 think 1s & reason-
ably safe level ™

Of course, the Planning Commission
does not think so They have told us that
anythmg over Rs 200 crores, in their
opimion, 1s not a safe level T leave that
pomnt there for the time bemng 1 do not
know how Mr Salve has magically found
out Rs 683 crores

SHRI N K P SALVE 1 explained to
you Thatis on the basis of additional
taxes which were levied during the last
year which did not have the effect for the
whole year - - (Ineerruption)

SHRY INDRAJNIT GUPTA ; You are
meludmg those special imposts which were
imposed iast yeer.
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SHRIN K P SALVE If you read the
whole thing carefully, you wili know,
(dntrruption)

SHRI INDRAJIT GUPTA Why the
share markets, as Mr Salve said, have
reicted so buovantly and with so much
Joyful surprise, because they were expecting
something much worse, 1s quite clear You
have only to read all the economic journals,
all the articles of the financial and commer-
cial correspondents of the datly newspipers
during last 4 or 5 days 1do not want to
quote him manv thingi s Ior example, 1n
today’s Calcutta staresman, the Financial
Correspondent has written a piece the head-
ing of which 1s, Corporate sector unhurt
by Budget  Naturally they aic buovant The
Econormie Tunes has wiitten  that ““there 1s
an obvious air of satisf iction albeit negative
that taxation has nt been heavy and harsh,
this negative relicl has been made  possible
by the calculated chyce of Srut os gun on the
onc hand and hy an uncovered deficit of
Rs 375 crores T think he 15 referring {o
direct taxes  Naturally, they ase happy
about 1t

Another commercial editor has written
that only three groups of people are appar~
ently clated by the budget pioposals for
1972-73 and these are stock-biokers, black-
marhcters and tax evaders

SHR1! PILOO MODI
boot-leggers also

Smugglers and

INDRAJIT GUPTA Naturally these
groups of people are happy because they
were expe.ting somethipg in the background
of the talk of soctihsm, Garii Hatao,
and the terrihic maj ity with whith it s
now possible to make a purposeful forward
thrust and so on, some of them were a bit
nervous, and naturally their <uiprise 1s all
the greater, their delight is all the greater
now, and this 1s shired, to some extent,
by my hon. friend, Mr Salve,

I am not going to spend much time on
the specific proposals n this Budg-t
and their various implications T would
leave that to my colleagve who will speak
later on I am concerned more. at the
moment, not with the Budget proposals
themselves so much as with the philosophy
behind the Budget because the country is
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now discussing and debating the philosophy,
electious are fought on philosophy, and at
least philosophy translated into some
slogans has got a lot of votes.

It is necessary to remember at this time
that philosophy which is revealed in this
Budget, if ¥ may say so, is once again our
and out a basically caprtalist philosophy.
Of course, 1 would like to invite the
Finance Minister, when he replits at the
end, to tell us—it is high time, the clection
and everything is over now; the way is clear
for them both at the Centre and in the
States to go ahead with all the programmes
they want to, to try to spell out what
extcily he means, what is his definition
of bringing about socialist transformation of
our present society in this country. I know
you think that all Marxist theories are out
of date; you told that so many times here,
all the theories which we have got are out
of date and so on. All right; 1 accept if
for argument’s sake. But you please tell
us what 18 the Congress Party’s phtlosophy.
What 15 your philosophy, how you are going
to b1 ng abou. transformation. I do not say
that it shuold be done i1n 24 hours. But there
must be visible signs must be palpably felt
in the lives of the common people. Other-
wise, how long are you going to resort to
only slcgans, I do not know. I am warning
the Finance Minister and the Government,
if the present trend continues - I hope 1t
will not; in fact, I have some amount of
confidence that their Party itself will not
allow them ‘o go ahead on that discredited
path:- (/merruption)..., if they insist on do~
ing that, then the same tide or wave or
whatever fashionable expression the likes
to use which has been in their favour so
Jong, will certainly turn against them and
they will not get cooperation but oppossion
from everybody Why do 1 say ‘Capitalist
philosophy’ ? The basic idca running through
the whole Budget is that burdcns must not
be placed on the big producers because if
you place big burdens on them, they would
lose the incentive for investment. The
whole capitalist theory is that, if you want
gocialism, first you must have wealth to
distribute; if you want wealth to distribute,
you must create that wealth; in order to
create wealth, you must increass production,
and in erder to increase prcd ¢ ion-who are
the producers apart from the publi: sector ?
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Everything is in the hands of the private
sector. Therefore, in order to produce more,
that private sector must be appeased and
such burdens must not be placed on it
which would scare it away or annoy it or
act as disincentives. This is the running
rhread of philosophy which ruas behind
the whole thing.

If you go along with this path, we are
not proceeding towards socialism ; we will
proceed towards something else.

I find now, for example, yesterday’s
STATESMAN has given a summary only—
that is enough for my purpose—of the study
of the finances of 290 large public limited
companies during 1970-71 which is published
in the latest Reserve Bank Bulletin. I do
not know whether Mr. Chavan has had
time to go through that study.

“The value of production and
sales and total tncome of these 290 large
public limited companies increased by
over 14%, in 1970-71.”

Then he described that they are impor-
tant industries-engineering, capital goods
basic metals, tobacco, silk, rayon, textiles
mineral oils, cement, etc.

It is noted that the profit margin
on sales and the return on total capital
employed by these companies has also
shown further improvement in 1970-71.
The rate of growth of profits before tax
was lower at 21 1% than at 26.5% in
the previous year, but the actual increase
mn  profits before tax was almost the
same, that is, round about Rs. 64 crores
in both the years.”’

This is the position of the sector,
which this Government thinks must be
pampered and appeased if production and
wealth and so on are to increase in this
country before we can start distributing in
a socialistic or a democratic way.

THE MINISTER OF FINANCE (SHRI
YESHWANTRAO CHAVAN): This is
before taxation. After taxation what
remains, is to be seen,

SHR1 INDRANT “GUPTA: The
STATESMAN itself came out with aa
article a few days befo:¢ the Budget, called
‘Outlook for the Budget' in which they
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have correctly pointed out this @

‘“There is also no crisis in invest-
ment according to the Government. In
support of this contention it points out
that the number of industrial licences
and letters of intent issued in 1971 was
the highest since 1964 and nearly treble
that issued in 1968-69. As against
2939 applications received in 1971, 611
licences and 1 09 letters of intent were
issued and in this even the so-called
big business houses fared well. Of the
611 licenee issued, the latter, (i. e, the
big business houses) received as many
as 113 licences and it appears offers of
foreign collaboration have also been
increasing. 245 proposals of foreign
collaboration for technical and finan-
cial assistance are said to have been
approved by the Government in 1971,
which is the largest number to be
approved in any single year since 1965.”

So, all I am trying to point out is this.
Here is an idea which is being spread not
only by the Finance Minister, by Mr. Salve
by implication in his speech and others
who are more outspoken and by Mr. Piloo
Mody who may later on speak Mr.
Palkhiwala said yesterday somewhere—he
is incorrigible in this respect—anything,
even the slightest 29 or 19 increase in the
tax on the corporate sector means such a
disincentive that their growth will be ab
solutriy paralysed. 1 suggest that the
figures and facts do not point to that at
all. There is aclear case for a much
heavier corporate tax—I am not talking
about personal income tax a hcavier cor-
porate tax on Indian and foreign com-
panies’ profits on their sales and on their
incomes and I think this time, at least I
think the Finance Minister has said it, they
have been let off. They have been let off
almost scotfree.

Therefore, this is the first main target
whith has been missed, missed in the battle
for resources. I don’t know wherefrom the
resources are going to be found if all the
targets are going to be left out. He should
please tell us in the end.

We haws got a fad for an outmoded
theory, agtording to kim and we stick to
that qutmioded theory that until the power
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of these big monopoly houses is curbed and
broken, there is no way by which you can
change this economy and restructure it and
lead it in the direction in which you want to
goor in which you profess you want
to go. It is an absoiutely lop-sided
structure in which the resources and the
assets and the economic power are all
concentrated in the hands of these 75 houses
and, therefore, if this is allowed to conti-
nue in this way, there can be no going for-
ward whatever your slogans and whatever
your protestations,

Another thing is this. This is another
part of this caputalistic philosophy. The
public is deliberately misled by the propa-
ganda that piices will go down only if
production goes up and if the produttion
is to go up, then industry and tradz must
not be discouraged by imposing so many
burdens on them. The same idea. This
is the logic of this pernicious mixed ecuno-
my in which we hive,

Here, as wc know, so many strategic
positions are held by the private sector.
Part cularly, take the case of distribution,
The distributive trade is almost eatircly in
the hinds of the private sector and there
fore whenever we go on miking ca'culitions
here that the extent of a particular duty ex-
cise duty or impost, will not be more than
half a paise or two price or something like
that, we are bargaining without the host,
When e er we propose price controls on
paper we are bargaining without the host be
cause the commodity which you are seek ng
to control is not in your hands, that commo-
dity is moving in a distributive channel
which is comnletely owned by snmebody
else who is out to wreck anything which
goes in the direction of anti-monopoly
moves. Therefore it all comes to naught,
For example, 1971 has been described both
in this Budget as well as in the Economic
Survey, as the year of relative stability of
prices. I don't accept this p'ex, The
extent of rise in 1971 may not be as big
as in previous years bat that 15 small com-
fort for the people whose living standards
continue to be eroded. Besides the whole
sale price index on which these conclusions
are based do not actually, as we know,
reflect the actual rise in the common man’s
cost of living. For example, if I may give
onie or two examples, in 1971 it is said that
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the average price over the whole 12 months
for wheai in the Hapur market is Rs. 96.50
per quintal. But we find that in December
the actual price which was ruling in the
Hapur market was Rs. 110, This is con-
cealed by the fact that an average is taken
and we are told that prices have remained
stable The average price of rice in
Calcutta over the 12 months is given as
Rs. 180 per quintal. Actually at the end
of December 1, in Calcutta, rice was sold at
Rs. 208.50 per quintal.

Sugar went up to in 1971 by 21.5 per
cent Fish egges and ment went up by
10.4 per cent, Textiles went up by 129
per cent. These are articles by which he
have to determine what 1s the fate of the
consumer, thc common man.

The arngement has been made that rise
in production costs makes price rise inevi-
table sometimes, that is labour cost, raw
material cost eic The Fimance Mimster
again repeated his old adage that in a deve-
loping economic some amount price rise is
inevitable This we have heard year after year.,
And you find this. 1 am quoting the Governe
ment figures., In 1970 the index of the
prices of industrial raw materials was
203.8 and in 1971 it came down to 177.
That is the position in resp ct of index
prices of industrial raw materials. But the
index price of manufactured goods went up
in the same period 1587 to 167.6. What
does this show ? This blows up the theory
that with every cheapening of the raw
material, price also will come down. 1t
cannt. Because, your economy is being
distroted by the fact that a few people are
controlling it in such a way where if neces-
saty curtailment in production or restriction
in production helps them. They don't want
production to increase. They want to
make much higher profits on a restricted
output. This insutiable great for profts
what is behind the actual rise in price, no-
thing alse.

Regarding cotton cloth, so many hon.
Members have referred to it. As you know,
evert the controlled variety, the coarse
variety, of ¢loth which is supposed to be
controlled aad sold at stamped price is now-
here available at stamped price. There is
a flourishing black market. The mills are
interested ia restricting praduction and
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during the last year there has been no
increase in labour costs, taking the big
mills in Bombay, Ahmedabad and so on.
In this period there has been no increase in
wages or dearness allowance of the workers,
and he raw cotton crop in 1971 amounted to
61 lakh bales whereas the actual amount re-
quired for consumption is 55 lakh bales. In
spite of all this this cloth 1s selling at a
rise in premium value of 10 per cent on tn
30 per cent on an avarage, according to a
prominent dealer . 1am quoting the Econo-
muc Times... it commands premium of 30
per cent over the stampled rate.

How 1s the hon. Mnister going to deal
with this problem ?

The same thing 1s happing in regard to
sugar also.  First, there was  some partial
control, and there was soon a big  hullubal-
loo by the sugar mill owners. and then the
controls were 1emoved. Then, the prices
shot up, and the stocks disappeared, and
then a gain partial control was restored from
1st January, but this tume, the new control
price was fixed at Rs. 2 whereas the earlier
contsolled price had been Rs. 1.85. If you
go to the fair price shops or ration shops
selling sugar, you will find tnat they have a
notice put up to the effect that there are
no supplies and no stocks available and
theiefore, one has to go to the open market
where 1t sells at any price between Rs. 3
and Rs. 4.

Another example that I could give is
that of viscose staple fibre, because the
hon. Minister has put some duty on art
silk this time. As he knows very well,
rayon pulp is a monopoly of the Birlas
practically and the spining industry is also
controlled by a handful of industrial houies.
The production has gone up and touches a
record, and the fibre prices have also gone up
and touched a record, and the result is this
that the art silk industry is facing a serious
crisis of closures, unemployment and so on,
particularly in the Amritsar area. What 1
mean to say is that this is an artificial cirsis
by the capitalists, and it hes nothing to do
with the normal law of supple and demand
which we are always told about, The
Government lack the will to act and to bring
down the prices because they them selves
believe in or are a victim of this peculiar
Capitallst philosophy of laisseziaire, supihd



177 Genmeral Budget—

and demand etc, etc. Stern aclion against
these prices would itself be a big blow
against the concentrated power of monopoly,
but Government are not taking such stern
action.

As for the indirect taxes, ] shall leave
it to my colleague to deal with them I
would only support ail the other Member
who have spoken strongly about things like
kerosene, aluminium etc. the duties on
which are pernicious and which will hit the
common man. 1 do not know for how long
we are to go on indefinitely with these
special imposts, We have not been told
anything about this. These special imposts
were imposed in the name of refugee rehief
specifically, and solemn assurance was given
on the floor of this House that as soon as
the refugees go back, those postal taxes, and
railway taxes and newspaper taxes and so
on would be withdrawa. Of course, they
can say that the refugees have not comple-
tely gone back yet, and still about 1/2 lakhs
refugees or 80 are remaining. In that case,
let the hon. Minister tell us whether in the
next two months or three months these
spectal imposts will be withdrawn. How
mucn time does he want for this purpove ?
But 1 find that there is a creeiping sort of
insidious thing being brought in whereby
ultimately they will become a permanent
part of the fiscal arrangement.. ...

SHR] YESHWANTRAO CHAVAN:
No, no.

SHRI INDRAJIT GUPTA : ... and
they are not going to be with drawn, if
the arswer is ‘No’ let him please tell us
for how long they will continue,

SHRI YESHWANTRAO CHAVAN .1
have said already that these will continue
for the financial year.

SHRI INDRAJIT GUPTA : Among the
main targets in the battle for resources,
one is the capitalist sector which has been
left untotuched, and hence the buoyancy n
8hri N, K. P. Salw’s mind which
teflects the share market. Then my hon.
friend rteferred to black money. The
Wanchkow Committee’s report was submitted
of thi¢ 24th December last, I know that
whea such reports ate studied in the corri-
dor apd Iabyrinths of (he bursaucracy,
they neight take a very long Jime. But,

CHATTRA 1, 18%4 (SAKA)

Gen. Dis. 178
still, in view of the very urgent and press-
ing problems with which we are faced, and
particularly since he knew that he was going
to come before Parliament on the morrow
of such a historic election,a gigantic election,
that the pevple were expecting something,
we had expected that he would have come
forward with som:z deGmite action. But I
am sorry that the whole th ng is again baing
relegated fora further study after which
only they will consid>r whiat th:y will accept
and what they will not acc:pt and then only
they will bring it before us,

However, I would only like to say that
tax evasion 1s not the o1ly aspect of black
money. Of course, that 1s one aspect which
he has mentioned namely that black money
15 evading pavment of texe ad it must be
checked. But it 1s not such a simale ma‘ter.
Now, it has become an institutional pa“t
of our whole economy. It is & huge institu-
tional sector of our economy, which is some-
times descrtbed as a parall | economy
which 1s functioning. Theiefore, it 1s not
only a question of tax evasion. [ would like
to draw the attention of the hon M nister
to what Shri Rangn kar has to say in his
minute of dissent appended to the Wanchoo
Committee's report.

““Apart from the wide ramifications of
the parallel economy, one might also
be alive to the fact that black incomes
are accentuating the inequalities of
income ard wealth and breed ng a new
clasy of black rich in a society which
{s already harsh'y stratified. The
inequalities are no longer below the
surface. The conspicuous consumption of
the new black rich, their vulgar displays
of pomp and opulence, their unli-
mited accessibility to finance, their
nest-eggs in variou, places aud cowmtries,
their influence in important places, all
these are now common knowledge... Tn
a sense, the taxpaying public iz really
paying higher and higher taxes because
a section of the public is paying mone
or none on an ever-increasing proportion
of the growing income, So while the
taxpaying pub'ic finds its own focomes
falling, the non-taxpaying public is
having a free run of swelling concealed
incomes, thereby adding a new dimen.
tion to the problem of inequality pf
income and wealth.”



179 General Budget—

[Skii [ drajit Gupta]

So the whole sccial and economic
implications of this black money have 10
be prcperiy uncers'ced if a really big effun-
sive is to be launched against them.

SHRI N. K. P: SALVE : Dces he agrce
with the reasons ?

SHRI INDRAJIT GUPTA 1 will
discuss it with him outside as I have not
tke time to dc so now. I do not think it is
a very satisfactory report,

There is nothirg in the budget proposals,

as for as I have understocod them, which
will have ary really substartial effect in
curbing the operations of bl ck money.

Even the question of a ceilirg on urban
‘property is being shelved frcm month to
month, year to year. Some dircctive, guide-
line or model law -or something of that sort
is being prepared. Then the States will look
into it etc. etc. There is no urgency about
anything. We all kncw hcw black money is
going into urban property also.

A third objective—also an old one, I am
not mentioning anything new—is this ques-
tion which has been pending for a long time
taxing the affluent section of rural cociety.
This also has been referred to a Committee,
the K. N. Raj Commttee, which is not
expected to submit its report before Sen-
tember or Octoter this year, whch meanrs
for this fical year, at any rate, the rural
rich escape the nei. They should must have
been brought within the net already. There
is no reason wkhy the rich farmer should
not pay tax on eg-icultural income and

~wealth at the same rates at which urben
income and wealth are taxed. Of c urse,
there is a reason which I Krowv : the poli-
_tical reason. 1 am afraid one day when
Shri Chavan or, may be, his successor
sometime in future, has the courage to take
this step—she will have to take it, o herwise
he will lose the battle cf resources—there
will be the danger of some turmoil or re-
volt inside the Congress Party, particularly
at the State level. We all know that.

AN HON. MEMBER : Here also.

SHRI INDRAJIT GUPTA : You have
up to face that. Large-scale investments in
agriculture, orchards, dairy, poultary far-
ming etc. have become a camouflage for
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black money. Government are well aware
of it, yet nothing is being done. Again this
year the rich farmers are being left out. [
v ould just like to ask him whether he does
not agree that the huge mounting figure of
ove draf.s of State Governments, standing
now at over Rs. 400 crores, is due substan-
tially, though not wholly, to this. There
are some States which have had particular
difficulties, crises. natural calamities and
so on. But by and large, is not this huge
amount, the bulk of it, basically due to the
fact that the State Governments are not
finding now non-rural sources of resources,

and at the same time they are
reiuctant and unwilling to tap the
rural sector ?  Where are they to

go in the absence of that ? They come to
you for overdrafte. They are being encoura-
ged in this by the fact that on this question
the Central Government policy remains
weak and vacillating and Congress parties
in the States, relatively much more domina-
ted by the rich farmer’s lobby, who have
been subsidised by the entire taxpaying
public all these years, are hesitating to take
this step for fear of internal turmoil, perhaps
even another split.

SHRI PILOO MODI : Purge.

SHRI INDRAJIT GUPTA : If a split
comcs because of that, it should be wel-
comed, not regretted. Such people who want
the rural
rich are brought into the taxation ne wouk
should notbe hugged to the bosom in the
name of socialism. Why do they want to
keep them ? Let them go. Therc are other
parties to which they can go.

Finclly, there is the question of foreign
aid debts outstanding, 1 believe, now of
the order of Rs. 8,200 crores, which means
that 30 per cent of our annual export earn-
ings will have to be diverted just for set-
vicirg these debt cbiigations incurred in the
past.

And, as you know, more and more,
bigger proportion of this will have to be
paid in foreign exehange unlike the aid we
get from socialist countries. Last time, when
we raised this question about considering a
moratorium, the Finance Minister was
rather annoyed and he said that we have
g¢ot a reputation in the world as being good
borrowers, and debtors, aud therefore we
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do not want to do som-°thing which w:li
harm this reputation, but I want to kniw
when certain countries, or let us say, esen
oi ¢ country which is one of our major
creditors, does not hesitate to aggravate
India’s difficulties by resorting to economic
and military blackmail at the time of eme-
rgency and crisis, is it not time for the
Goverement not to stand on a false sence
of prestige but 10 constder at lcast w! ether
a moratorium on repayment for sometime
is advisable or not and the prohib.tion on
the transfer or partial prohibition on the
transfer of profits of companies with forcign
investment in India, If these things arc not
done, then there is going to b2 no augn en-
tation on resources on the scale on which
it is bow required.

Discontinuance of aid may take piace
if we start declaring a moratorium. Thiy is
the feur, the spectre, which is raised before
us, but discontinuunce of aid dves not and
should not mean snapping of ties with the
outside world. ‘That is not how things
bappen nowadays. If only means that we
will have to carry out a much more inten-
cive and a much mo.e extensive secarch for
alternate sources of supply of goods and
services which we nced, plus a maximum
utilisution of internal resources, of all type-
physical, industrial, econom'c, managerial,
technical and scientific. T do not think that
kind of national effort on a countrywide
scale has even been planned or thought out.
1 do not know whether this Goverrmnent is
capable of it ewn But we are talking of
seif-reliance. Even that—as he pointed out
correotly—n'gea d:y amount wh ch was allo-
tted last year fur schemes on employment
in the rural sector—Rs, 50 crores or some-
thn;—could not tc spent, because the
Government has yet to make up its mind
Is it going to get this plan implemented by
this bureaucracy which : 8°If is not commi-
tted to any idea of socialim and it dces
tot believe in planning or anything, and
you are depending completely on them to
isnplemeant them, to carry them out ? Even
at this time, the higher outlays which he
has guite rightly preseribed—the Plan out'ays
has increaged by Rs. 700 crores—and as he
correctly pointed oyt, the mere alioment of
tacney is 'R0 guarantee of its implementation
&t all, Where Is the machinary of imple-
mentation 7

CHAITRA 1, 1894 (SAKA)

Gen. Dis. 182

So, as it is, this budget is, in our
opinion, a big flop, a big flop all round : it
has produced no kind of ripple or any kind
of effect in the country, There is only the
old, cut-and-ried humdrum methed of doing
it : putting the ma:n burden on indirect
taxtion, ana then finding that there 1s so
much of deficit and trying to cover a part of
it by deficit financing, and leaving it at
that. We do not find anything new m ths,
It is the maintenance ol the old rotten
status quo eoupled with some burdens on
the pcople. And all thi. talk about a thrust
forward townards a4 new policy, institutional
changes and 40 on so far s just noth'ng
but talk, and this1s a vey om aous sign,
1 would sav, on the mo.row of this great
electoral victory.

So, 1 would ask the Finance Minister,
when he replies, to tell us something about
his philosopliv also * not only the bhudget
proposals but the philosophy behind the
hudget, because this 15 what s on trial now,
a d this is what the people are going to
become more conscious about. So, 1 would
say that in this first  test, on that score,
tne Government  have failed and failed
miserab'y. 1 hope that they will not continue
on this same path, because, 1f they do, I
would like to give them a friendly warning
about the future,

stfr g st (stedy <)w)
guers wed, featg fafiezy amge §
St gwz gk g qw frary, 9w &
fox & ga A amidwr amt g9
dar A gt P AT R A G F
aigz Y awelt w1 g ¥ g3 aga
frrar o g% &1 g8 &1 & ¥ A 9o
w78 o A gz A ¥ fw ¥
JTET A, AT ST T FT qg ST
frar, fs @g1 @7 @ &ww Ay Sfew
@it e fFoaga W7 ¥ dm oadl e
Yy amE gar d 5 oA aw
go ¥% favonr gf o Aar ot waw fearé
eI F NI @
A e ETAamA gr o emfog @ w &
fir @ Bwr § warg g & aX wg R
Atz ¥ qowre dag qury 1 § 1 9 dug
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{ o et gamr wafi ]

g ot 9T faadr rer qr @y a7 dar
A oA A, IR AR AT AT & @ye-
oifadt qv & gorr, g a7 W@ WA F
fg fyq a1, €8 &< 3 W go agd
7§ wH ¥ e gw A AR ae
s & feu fag mdt s oY ot fan
&aT B &Y W1 3a 77 fagar g€q qear
9t ag feega a@t wmw dAv el
gfvar araeht § fr o7 ey uv fraar &
gart w1 fraa dar ev qn NN ¥ oy
wfgy, T ag 7f gar 1 WG A 7 d
faadt fr gy swe & ar fag faw ox
Eaw oA 8, 35 Y W @z w2 e
frramcafiemar ¢ ga N WMrag @y
grag N afdgl 1w gk gm Y
wart o€ ¥ g1 fov o 6% ag @
Sagoa & P¥dgm vy Wil g fr oY
frgdt & &% qv d99 wrar § s@ A g
gar wifgq ) My $ 3+ & s dww
=Y &7 1€ & qrew 4 § ol e
gar e agew qed A Y wreor aww
g af ¢ 5 firdt siter & 1€ o fasr
€ St § &) 39 g7 daw SN § Wy
frmmt 2YE &% wrawr oq a1 ¥Y dwraar
FuT 7Y ArdY | BT wrefad ox qg dew
q¥ar } 7g v aw § fr agn w0 faed
wt A& gL N etimw gt d S
fpxtagaga mOq A g w1 wN
A v gt ag AT sr @
woX ot ¥ qfeadw o & fag fazdy
¥ kR ¥ Aue 1, ) e
fg S gamfen wear wifge ) gafag
gt & do o ¥ M amw & A A
ag swwr o |

W™ arg d fag WY & 5 Y agrf Y
gﬁs SR MNaw g7 agy aft ww A
forg agy 4 1 9T & (@ @ o s 9w
vt s anwfg wow wiglt § P og
e wix for a7 ew dwdae ¥ fog
gt WAt § 9w o gldwta g ft ot
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¢ fod ofy a fF 3w & et fpedl @
wfer wgt oY g #Y YT vy § i dee
FoHTT ¥ Ag AT famgw wwg awer
arar & 7 gaw guw fadr wr 9§
@ v g Sar | WY G o e
FVE AW A IuA A A #E
W ¥ zaqt ghww b oo we B
FX &R, ot siieT qF qwA #T G §, A
®WF WA AT gfwd §, @h we
afefetre gak wifgy fs e A g @
afear taq wfefwdz =1 awadt § A ga A
&Y siagug @ g q¥T duw AN A
&Y 7g dur sy A @ g sl gev
FAY & o ST | taieg & fadew
et fF 9 wgFd v qu s fean
Sy s o W af oy W oW
f& 3% w1 AN QA § ar a8y
&, g dur & AY 9 w4 g § A A
gifard T ag A M & gy
T T §Y @A W AT qYorar @ w4y
qYwaT §a FoEY A=Y &, 97 IT T G-
HIwA 3G o A TeA TET R

o gty §1 ave ¥ faw v wy
e fmiar arg g fr eom edtada o
dar waay wan @ 5wl A T Wiy
ared #Y o wE § swe ¥ W @
n wA 3w &1 & Y s W) g v
& @AY g fie 1% &w & ot At qdY
s O f5 oY &1 AW muw oy &
g5 ), gaw fou gedy wng aA €T
agt I AT HUF o7 « Wfw # ¥1aq )
Bfew nge & @ 41 7.4 390 ¥ Hwe
FT AT & T3 HT €N 3 @ o fe
g BF WA oY feR agt ot 9 fag
T € wUE LW, FR ¥ Wit Wi
&1 fovmr o7 94 ¥ QUL 1Y AW, N
"ﬂm-ﬁﬂmuﬂ*ﬁmaaw
w frgar e weand oo
weft el o gul § ) o o 5T 8
oy aring b o Wive @ g e it



185 Genergl Budget— CHAITRA 1,

Hemwar N & we Wl d
R ¥ Wl wfaT & frdzw womr oy
fr far 2§y Wl Ay & ¢ Sifow R
wifgq fF 58 7F7 a9 7 gafengee
% I A @A AN fro qrd o e ®
ar T ewT ¥ o o< fear W
AT § 1§ T B AL A WEFIA AT FC
q@E O N wifwr & W e A
q SeftaTT &7 M wrgar v A 9
FATIT 77 @07 g AGY | gg fasst @
Ty & A& o FF a5 Az qw 2w e
AT FLTAF G5 fawr aagi @
WE T SFY § A ST AT AHS § | W T
fvag fnard @ nuien & W A
sqgedr o B qsSY Af &)

Tl atg ¥ 7% F0% WA ¥ g9
7} farar wrar § o) st B fav aar
2 ofeq fF oY ge=io &1 el f1gs
feAt § afedt W § sod omie i fs
gawt ofF & el | wifE 54 g
¥ gorrorg ¥ Y 7 § v wg wvwa IR
&Y HqeAr AT &Y Sar agi] T gAY
awg ¥ fye® are § faad endq fg ag
S it Qwd g Y & ag s w7 g e
e ¥ ww gfg &Ff a1 sed wIE
N s g AR gg oY sewad
war3'z ¥y fgar wav § fyasr wawg A8
fray nar § WAy IF F3; A7 AP T HT
W gwagende g ar R ¥ A v
faidY omrAl & o gAgw TS X owgr
far gowTe ag oY SigdE & W d ag e
gt & W & farg TRww @ ) 9T sy
{w & o ¥R fr ag wHIE & TN
s oY g ol o 1 nTe A E IS
#g) wett§ Wiy &) AR SN RAT W W
gl o waft ®) gev & 9gaT | Efag
v b wda o Creia ft arfe § 9@
Feli § P wwk fw R o ¢ 4 Y
“ryt g g Wk o Wfen w1
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T Qe ® WX H ¥ fadwr wvar
sTg s o AR & gF Wi §, ag amd
& ara  fF gardy w1 welY A o7 waw
I FSFT AT AT oy arfor )
Frvr 3 @ 1a &Y qeaTg A A 5 qrge
¥ g0 fawar & ar 7 faewr g o' 38
T A HATHT X avg & fgar ga¥ fog
Wt #r€ srwate A @, a8 W ¥ gwndt g
fr gw dw £t 17 gt wra arg, wgd wewT
gaT | qX gF alt it a7 sgm § e A
AT FeT Wt AR ¥ o1 99 9T qES
o 3 FY Jeva &) e A ggare ¥
¥ar fr g @A @ o1 1 gARw wRrefen
arfeg & oy Redfid Y & fs wreg §
¥fews ot ¥ow afE¥w F aArg T A
wqqy feqr srar @y 997 W Ao Yo
y s wwdfiw ww § fag e
frar | et o gad @ faw fEAT ¥ fe
qifseqrs oY w3 FUA7 Jo7 79 A7 &, Ayt
¥ wvoref o TR & A doen AW EHF W
wra F fom aga a6 a9 wrw ard Afea
g 981 77 Wren ersed ¥ fgurw sedwrer
FY af stz @yt A FgFR ¥ g, weq
awm & o ¥ few g w1 W v
AT 1 AT gAR R AR N g KXy
& aqf, § fawr waft off § fadga st
i gasT arer ¢ AW, gl @IS, /I
g @F wo R g ¥ e
aifsm 1 wge a1 & g ¥ adl @
arfgd 1 a9 &, Sfae) wifw § aga @
sng gax 2a fr arge v & @@ ar
M3z a0 & agr gfamr v F gy ag
srzar ST ON # AR ft v Wit
& 0ifow v @ % a9y g 99
o ¥ AR R Am & fawrs &
iy vedi g 3@ & fau S9eY dure
w1

uw s ava ¥ ag sy wph fe
m&uﬂmw;mfmmx%mm
¥ yo wgt OC Srewd WeR W firwr
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[#fraefy gwar sneft)

1 frarc Y wrewr § ax few gt § o
W Ay & Fervre ST Wl ¢ A oy
7§ 5 agr A ity g @wre A O §
aragr ot A Fw Yy af wH § ag
TFT 9T AT T F YT Y O Ay forw
faw agr a9 o, aiT gat sw S
W 9T 1T | ITH AT AT ATEHEIT
A B @ w X ANT F wgA ¥ ww ¥
ST TRAT AT AT sifwr w1 A
T FAIOT § T qwr A @
oA Fr ey e arfed fy e w08,
NRW ARG F1 w7 g T

W ararg & & ag WY o s fF
§UTT W uF ArfeE foee gt arfgg
f& frg fEe Y & SEREPTT D
sarra €1 ool P ot &Y sarew
@ & angt | ag fare q@y ¥ da
#r arfge, dar a8 Aar mfer fv
Ay oin wgtar sraw Ty
wmrFL A T ¥ )

oq ¥ & faw ot oft & fadma wean
argaY g f5 &W0m, efermav e
aftawr §2) g3 @Y sy way M § I 9%
fer @ e #31 g7 SN & v A samEr
qgfraa ¥ wifge, g7 - St &
& aga s wa W T fae W g,
™ ¥ oW § gard awst ¥ ¥y foawa
s, T foy 2w argw Sar fgd
wgt WY X urw ANGT KT TAAT &
firat 8, =gt YT a1 oYX =@ S, @t
soreT SfwE <@

Wt et Vo drat (e gv)
vy fedt offs wey, § g7 qwe &
ey wear § Wi wreae fafres miga
WY auré 3o § Fr o wie frdt frem
T qud O IART 9T I TH IFT HY
Gu foqr 1 wwwwz § g o nad
9T WgTAT QA afy G av ¢ oy dfefee
W aw ¥ g g dwm dww, &w
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arefer N AR ot dwy oford W
TWMEFW J QT @ awar &) ey
R gara ¢ fr dew sdow &Y selt ¥
9% &A1 =;fed ) ot Sv g e
FWRE moy mwfen v g, T
are w7 gl & dw sy wfgd o oy
% Tra 3% ufad & sdawa ar
A §, fafreex wrzw ) Iaar =ifyg
fr et & ofegd agw Y o 1 ¥
feofa®y & o9d wgHy N sy ard
& afer arfsr ¥ s wey o7 a9
Mk Alad w7 @b 1 @ fasfe®y &
AR ¥qy gfafaed ua ¥ qadst e
gy 1 e oY wadwe Awadr Y
qrer dfigrewg wT arfs I oY 7Y @Y
&agt Y A9 HX §, IART TS AT GF
ot ¥ wifpad ¢, T gvw daw
feqredz & @Y ar sz ferde § A,
IF ¥ faerw asl § Fandt ww
Fifelr ) e wY arwwR v fPRT W
qregr wid, & I A fefong s3
gAr Jrfgd |
15 52 brs.
{SHRI R. D BHANDARF in the Chair]

AT maae 7 wiiseate aifad
agT = § 1 frar § wfez Wt faw
7§ | W A giTeue dag ay a4t
g gw A @z Ty HEgM W AW
dzo iR @8 w g F, mfe
¥ 299 & S¥ 7 gurw wew ¥ glvwiady
F1aw € 4% 1

Fw A= & at B fyfrer
|y § FEAr AUgAr § O s A g4 ady
w1 facge gEraas @Y g@E 69X F
w21 %¢ 2 4% ¥¢ §, #9ife g dvg O
qrfrqen &1 qgSw § v AddmR
¥ &1 TRWE qredad # g em g,
sfew O wwel W goRrT N Qe
i arEY €1 grEAr Ay Wi Rex dar
wit wifgy o w o gy ww R
Ay wm oA sErw @ 4 W
iy
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oY o &% awfzn s E, T 9%
ot & ameet der ofg | s asg &
FCHIT &Y ALY g 9HHT o & Ay
N s w wfgd e o sl
i umfer sTar 9FEr Wi, 39 &)
sray geiwane Y =ifgd 1+ siT ey
% ar oF-w T A gE Y T
it o T ¢ aifs O oweTes
dz ) o fs SO g9 FET X3
wT T

IR g AWALYR ¥ OF T AT
IradY &, M F w7 ¥ @ T WA
&, zrer afafewr Fewr Y g 9= A fage
(fager), stw gémmr (39%s) AW X &,
M wE g AN @A i B, AR
arg A svw wise ¥ 3w 3 1 5@
qE 92y T qreedr  feewsiae A a|
g @Y, ¥f s/ g ¥ FIEE
feorotoe Sg 7 fymoar, fog § »g
wrg vqar waans @ fud ¥ § =g
gfs 5 adt § g7 frew & T
feorelas 1 oo ad s @
g W AF Faw oFE 9], FF
famte w8d & @EY FEASIE FAY

=gl |

ey d3g & fgx @1 el wQ®
& foly 1€ zrgw  fofwe adr 1 wifgy,
w6y T3 AT A wE gT 9 {FEy
oY &g &7 Rl Wt a%q frellaq 747 @1

sfasre Har afgg

ot A greAT (AqUYY): BTN A
e Adr §

MR. CHAIRMAN : The hon Member
may vesumne his seat, The quorum is bemng
challenged. Let the quorum bell be rung
Now, theve is quorum., He may continue
his speech,

o et firg e ; e s,
e anficee § s fiem et 8, 0 &
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Hig N ofzg g §, Y oPVew A H
wEiwgE B arfg &t 39 o gfewmee
&1t wrew 9w feqde 1 & wrA
wifge arfis awere At o g o W
qar &1 o¥ fr 3R feed wd wr
qrew X witie frar & g7 &Y &
QT SHF BT AT AT HT AAT G AT
# ofrw ov frem Y srdardt ¥ s #Y
167 ¥ ey fadi

gy —aY dm Aed § s e
feen w1 % fez afY fawar wifgg) fEy
Wt 3% & 39 W) ¥er Sfafrdiw fege
a4 fasdt arfgn, % favddl Sad o
agr g =nfga

16 hrs.

=T ety g Wt S o § a9
forgms QxR evd g @ & ug s
grgar ¢ fy ot a1ge 3 ezdw & 9H
fafers 37 siedi § 99 T o dam @
g Jifag |

dwm qEhe geq W ¥ wagd
g=qareY ¥ o aga A 4F w0 gEAA
Frar # gy A frar sty wfee ) aw
qT TFTET w1 FEOENT AT g e aga
@it wargar WO e W & gaeY
A A qfew O ar@ aifgg o ¥gw
TadvE g7 @YW W1 gRE 917, Sewar
7 zad 9Mg 97 SR § A AARAYL
oY At a¥ agQ ¥ 3 s A wigw
#ifE qgr a7 W agg a1 §gw AR
gorards 19 B § 1 oEE g @)
TR & grEaeT Wt ZrgweE @1 wifgw
HirT Y e un fesdalt ¥ 3-8 &1
A% @ A § A ¥ FAWAY ®Y wA¥ B
R g w9 ¥ qgg wrf NF s w0
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SHRI VIRENDRA AGARWAL
(Moiadabad) Mr Chairman, probably
Shr1i Y B Chavan 1s the first Finance

Minister in the history of free India who
has acquired the unique distinctiction of
producing a sensible, sober and balanced
yet the biggest ever Rs  6,800-crore Budget
This Budget has managed to meet the
additional burden of defence and assistance
to Bangla Desh without sacrificing the
developmental goals The Government’s
revenues are  buoyant, its foreign exchange
resources aro at a comfortable level , the
State's food granaries are bulging and the
bank deposits have scaled a new peak
No economist 1n the country can afford to
deny that this Budget 1s largely growth
ortented and will  ensure  economic
stabihity.

The first and formost charge on e
exchoquer must be to ensure natiopal
security &nd sovereignty of our motheriand,
Stifl thére are countries interested to reverse
the opurse of history The Chou-Nixon
Conupunique has convinged me of sgother
Indo-Puk sonlrontation 1 take this oppors-
unlty of paying my tibuie to the jewars
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and for the excellent coordination of the
three wings of our Defence forces and we
must do everything possible which helps the
jawans to defend our frontiers.

We spent on Defence in 1970-71, Rs 1408
crores That the budgetary provisions would
now be kept at the same level has been
widely appreciated The Bangladesh assis-
tance amounting to Rs 200 crores has also
been welcomed 1n the countary

At the moment, I would also urge upon
the Finance Minister to make all necessary
financial allocations for manufacturing an
atom bomb so that we, as a nation, are
not required to fall under one or the other
nuclear umberella in the world

Secondly, the budgetary provisions for
development are now raised from Rs 1455
crores to Rs 1787 crores that 15, by Rs
332 crores or 1/4th of the total plan That
18 10 be appreciated because this 1s the one
thing which will take the country forward

At the moment, both defence and deve-
lopment are equally vital if we ar¢ keen to
free our people from threat of external
aggression and also to free our people from
the bondage of poverty and unemptoyment
During the last three years, the Finance
Mimster made an allocation of Rs 1190
crores on social welfare But 1t 1s rather sur-
prising that only Rs 180 crores have been
uttlited during the last three year, It 18
neither mob lisation nor allocation of re-
sources but 1t 13 the utiheation of resources
which can make the country move forward
Therefore, the first and foremost emphasis
we need to lay 1s on utilisation, a judicial
utilisation of our resources.

Thirdly, I welcome the Budget largely
for the reason that personal and corporate
incomes bave remamned umtouched It s
equally trus that 1n the fourth plam, the
tax lmut has been placed at Rs, 2100 crores
for the whole S-year pertod. But durng the
irst three years of the plan the Government
had raised mors thap Rs. 2300 trores
During the last one year, the Finance
Minister presented three Budgets snd thus
r;ised m;?ithen Rs, 500 orores: The

napce Minister b méﬁd;y soquined »
dublous distinction of Ueiog D bipgest
Tuidraiger amnofig Tadix's Finsice Midigers
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while he has raised Rs. (83 crores in this
- Budget. 1 feel, if we see the tax yield during
the last one year, the whcle nat'cn had
reasonably expected him to declare a tax-
holiday at last for tl.is year so that from
the burdens which had been placed on the
common man during the last three years,
could promise the common m:n a little sigh
of relief.

E I am sure, the Finance Minister cou'!d
- have raised ample resources by raising
adequate return from the public sector or
by reducing the non-plan expenditure or by
speedicr tax collection. But I am rather
surprised to know that the Finance Ministar
has not yet applied his mind to these prob-
lems by waich he can raise ample resources.

It is equally true that in the Budget,
the corporate sector would be providing
Rs. 4 0 crores. It is almost certain that
during the next one year, the corporate
| sector would itself give at least Rs. 550
I crores, that is, an addition of Rs. 70 crores.
[ am certain that if he had not brought
these additional taxation propysals, he
could have produced Rs. 183 crores by these
measures. I would plead with the Finance
Ministcr that we have reached a print when
we must abolish refugee surcharge which he
had p'aced last year with a understanding
that this surcharge would bs withdrawn the
moment the refuzees went back. We would
like to have a cutegorical assurance from
the Finance Minister that the refugce
surcharge would be withdrawn in a period
of two or three months. I wouid also plead
with him that while government revenues
are in such a comfortable position they
would have much more than what he has
mentioned in the Budget- the surcharge on
personal and corporal incomes shouald aiso
be withdrawn.

The Finance Minister has talked a great
deal in terms of radical and bold programme
for growth and social justice. But it is
rather unfortunate that the present Govern-
ment has been following no economic
policy whatsoever for the last 25 years, and
if there is any policy, it is negative in
character which has produced nothing but
perpetuation of poverty, rising prices. large
unemployment, much dependence on foreign
aid and, above all, corruption. This is
stagnation, rather than growth, which is the
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key-word of
thinking,

the government’s econoniic

We have also tlaked a great deal of self-
relianee. It is truz that the reccat evetns
have brought urgency thit we must reduce
cur dependence on foreign aid. Eeconomic
growth cannot be bought on a platter by
the miracle of foreign aid. It implies death-
knell of local initiative and enterprise.
Prof. Peter Bauer, a Londan economist,
who had visited India recently, said that
““ foreign aid is not a social condition of
development and is unlikely to promote it
substantially’’. There is a lot of humbuj
and hypocrisy in foreign aid. We have found
that fareign aid is always with strings
attached, no foreign aid can ever be without
strings. If it is so, thin we have got no
other choice but to depend on our own
resources. Today India, as a nation, is
better equipped than ever before to b:
economically self-reliant. But there are
several pre-conditions to it if we are really
keen to move forward towards building a
self-reliant economy in this country, First
and foremost, we must have a sound and
vigorous economy; secondly, efficient
utilisation of resources; thirdly, a reasonably
high level of savings and investmen';
fourthly, a responsible administration and
efficient management to ensure international
campetitiveness, and finally, above all, a
degree of discipline and hard work.

In the Budget, thc Finance Minister has
included foreign aid as a very importaat
item. that we would receive Rs, 383 crores
during the next year, which includes Rs.
137 crores from the United States, I would
request the Government not to accept any
aid from any country, particularly from
the United States in view of the new poli-
tical situation and the climate prevailing
in the world, Therefore, we should do
everything possible to build a self-reliant
economy. How can we do that ?

The Finance Minister, it seems
has almost forgottrn about exports, Export
industries today need all possible fiscal
incentives so that we promote our exports.
He has talked a great deal about import
substitution but. in fact, he has done noth-
ing in respect of export promation or imoort
substitution. If he wants the industrial
growth to reach 8 or 10 per cent growth

to me,
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target—it is the target mentioned in the fourth

tan—then, during the next ycar, we have to
import goods worth more than 2500 millicn
dollars and export goods worth 220 miliion
doliars and the deficit of 360 million dollars
is to be met, How are we going to mect this
deficit ? Therefore, I suggest this. We have
got foreign exchange reserves which
are rather in a most comfortable position.
They are meant to be utilised in critical
times, and I see no reason why those
reserves should not be utilised at a time
when we find that the economy needs imports
very badly.

Furthermore, if we really want to reduce
or stop our imports in iespect of fertilisers
and all those items on which the Finance
Minister has placed heavy duties, then
there is no other choice but that steel and
fertiliser plants must raise their utilisation
capacity, At the moment, only 35 per cent
of the capacity is being utilised. !f we are
not in a mood or are not in a position to
raise the utilisation capacity frorm 35 to 85
per cent in the next year, than I am afraid
we cannot meet the trade gap, and that
means that we would still necd foreign aid.

At the moment, [ know, the Government

is having a new thinking on the question
of attracting fore gn capital which is another
way of meeting the trade gap. But, aie we
really keen ? Are we clear in our minds
that these foreign investors who want to
come to India are really welcome? My
own impression is that i1he Government
have given an impression that the forcign
investors from all parts of the world are
not really welcome. This policy of foreign
collaboration, of foreign investment is to
be changed if we really want this trads gap
to be reduced and if we want to rely on
our own resources.

At the moment, this country has acqui-
red a self-confidence, a sence of aggressive
nationlism. This spirit of Swadeshi should
be inculcated amnng the people of country
and I really do not see any reason why we
can’t bc really self-reliant so far as the
economic structure of this country is con-
cerned. But the people are expecting the
Government to come forward with certain
roposals. The people are really in a mood to
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come forward to see that the imports into this
country are reduced as much as possible.

The Finance Minister and the politicians
in this country, irrespective of political
«ff iations, are talking a great deal in terms
of social justice. But we realiy do not know
what is the yardstick to measure whather
economic disparities are growing or are
being reduced. How just is the justice ?
That is the question which is being asked
by the common man. We know that at times
it is stated that social justice essentiaily
implies a large number of social weifare
schemes or legislation, price stability and
targe employment potential. It is true that
the common man in this country hardly needs
doles to be distributed. He wants emloyment.
He want work to be given to him so that he
can purchase the essential items of consum-
ption at re-sonabls prices. But, unfortuna-
tely, this Governmznt, whilc it is committed
to price stability, is pur:uing a policy
which aims at increasing priecs. Steadfastly
during the last 26 years, this Government
has followed an inflationary policy which
has resulted in rising prices all through.
Al! the assurances which have been given by
the Ministers year after year or by the
officials after presentation of the budget
are all Lumbug and in fact, the commnmon man
in this country refuses to remain in a fool’s
paradise that any increase in excise duties
on stee! or on fertilisers or on kerosene
wiil not help in rising priccs. Therefore,
all the talk of holding the price-line in this
country is almost a myth. So long as we do
not pay the required attention to thc wage-
line, to the profit-line and to the tax-line.
we are seif-defeating on ail these points.
It is very good to taik like this, but, in fact,
we, parliamentarians, we, as representatives
of the people, are betraying the whole
nation on the qilestion of rising prices.

We are told that during the last one
year, the prices have gone up only by 4.9%.
I do not trust this figure offered by the
Government of India. I feel some mischizf
is being done at some level. It cannot be
that the prices have gone up only by 4.9
points. We know that the price increase,
according to the Government figures. have
gone up to 230 at 1951 prices, and deficit
financing has gone to Rs. 3581 crores in a
period of 20 years. The whole process of
cost-push inflation will naturally result in
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rising prices by at least 107, during the
next one year. That is very simple to under-
stands, I am sure that no economist in this
country can afford to differ on this point
that the Budget is entirely inflationery in
character. On the other hand, we talk so
much of a large employment potential and
of eradicating poverty. But, actually, what
have we done ? In the last Budget, the
Finance Minister had provided Rs. 50
crores for creating rural jobs. But, whit has
actually happened to these Rs. S0 crores ?

The schemes for rural employment,
amounting Rs. 46 crores were approved
while oniy Rs. 3 crores have been utilised.
If you go into this matter of rural employ-
ment you will find hardly anything has been
done to improve the situation. We find
exactly the same situation in rural area on
which existed in this country 26 years ago.

It has been described as anti-kisan
budget, largely for the reason that the
fertilizer duty has been increased from 10
to 15 per cent and a duty at the rate of
10 per cent has been levied on power driven
pumps. It is a tax on scientific farming.
On the one hand, it is urged that we should
have scientific farming so that we may be self-
reliant in farm output. On the other hand, we
are taxing scientific farming, We will not be
surprised if the industrial scene is repeated
in the agricuitural sector aiso, and it may
be that during the next few years we will be

faced with the situation of agricultural
stagnation. What we talk of green revolu-
tion may in fact turn out to be a red
revolution. The Finance Minister claims

himself to be redical and progressive but
he relishes the idea of hitting the common
man. The additional duty of Rs. 59.75
per kilo-litre on kerosene would rcally be
a great hardship to the poor and I demand
that this duty must be withdrawn, if they
really want to claim that they are really
socialists. Otherwise the people of the
whole country will come to know that this
Government only talks of socialism but
does nothing, to relieve the burden of the
weaker sections of the community.

Sir, T have been repsatedly urging that
the exemption limit on the lowest income

groups must be raised. We have been
urging that this limit must be raised to
Rs. 7500. I sincerely hoped that the
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Finance Minister would have included this
to help the poorer sections of our commu-
nity, but it is surprising that we have found
nothing like that in his Budget.

Sir, self-reliance and social justice are
very vital for any econ.mic system and the
key to both lies in a hizher growth rate.
We shouid see what hais happened to our
concept of self-reliance and social justice

and to what extent wz have been able to
provide relief to the common man of the
country.

We are sorry to find that the Finance
Minister has not made any alternative fiscal
concession which is very neccsssary for
industrial revival. When he withdrew the
development rebate. The corpo-ate sur-
charge, on ths other hand, has be=n raised
by 5 pzr cent wiaich is likzly to yield Rs.
30 crores in a year, though this is place at
Rs. 9 crores in the Buizet. S», I feel that
the Fiiance Miaister should better consider
the grant of certain fiscal incentives if he
is really keen on industrial revival. This
budget has provided an opportunity for
enunciating a dynamic policy, but surpris-
ingly and unfortunately he has missed the bus
while presenting this Budget. This Budget
really lacks a distinct sensz of direction
and reveals no particular strategy for growth

and social justice. There is no significant
spur in savings or investment. In the
Fourth Pian it is very clearly indicated

that the rate of inv:stment expressed as
percentage of net domsstic product should
increase by about one-third and the rate of
domestic saving by no less than half, bat-
ween 1968-69 and 1Y73-74 There has bzea no
perceptible increase i1 the rate of either of
the two and the rate of investment is still
no more than about 9.5 per cent of NDP.
The projected rate of savings in  1973-74 is
likely to remuin at the same leve! as at the
beginning of the fourth plan period.

Sir, savings and investment is the crux
of the whole economic development which
really shows thit at present we have a dis-
mal picture and the budget, I may say,
really does nothing to halt and reverse the
recent slippage in ths tone of the entire
economy.

The Finance Minister has preferred to
rely entircly on larger Plan outlays on the
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expansion of the public sector as a cata-
lyst of industrial activitv. But he has for-
gotten to appreciate that this sector un-
fortunately has failed to utilise the installed
capacity or to generate the suipluses. I
wish that his pious ho»jes that this sector
as catalyst of industrial activity would be
realised.

It is also to be mentioned that the net
savings in the public sector have declined
sharply from over 2.7 per cent of the net
domestic product in 1965-66 to a little over

one per cent in 1970-71. Marginal rate of
savings in the public sector was almost
negative during the last four years. This

must strike to any one as an extravagant
flight to fancy even in normal ci cumstances.
At the moment, it is equally t-ue that the
Government had issued such a large num-
ber of licences to the industry and the
industrialists must share the responsibility
to meet the challerge for reviving the whole
industrial activity.

We have heard the speeches today about
the Wanchoo Ccmmittee’s report. 1t is
really unfortunate that aspersions have been
cast on a man like Mr. justice Wa choo who
is really a very distinguished jurist of our
ccuntry. He has p e:ented a very useful
document, and it is for Government to
consider this way or that way. Black
money, as the commiftte: has mentiones,
must be unearthed. Itis almost tainted
money and it has really put a prom um on
vulgar and ostentatious display cf wealth.
We must do everyth'ng posible t> unearth
black money in this country and the
Wanchoo Committee ha: recommeanded four
mearsures which I would also liie to
mention for the consideration of the Frnance
Minister. The first is a change in the
existing admin'strative arrangements on
searches and seizures and p'ugging loopholes
in the existing laws. The second is t.e
appointment of an expert group to enquire
into the utility of the existing controls and
licence-permit system and the elimination of
those that are no longer considered essen-
tial. The third is a through overhaul and
streamlining of the intelligence wing of the
Ir.come-tax Departmeat, and finally, the
committee has said that it is neither the
demonetisation of hundred rupee notes nor
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the nationalisation of the import-export
trade but it is the reduction in tax rates
which cuan help in unearthing black money
in this country. We must understand this
very clearly, because a large number of
efforts have been made during the last so
many years in this regard, and yet black
money has been growing every day.

During my recent visit to the European
countries, I was rather amazed to find a
high growth rate in West Germany ard
Sweden. How have they achieved this high
growth rate ? It it due to nothing but the
fact that they have allowed free and full
expression to the creative energies of the
people. There is hardly in those countries
whom you would find on the roads. No-
body is unemployed, and everybody has an
income of more than Rs. 1800 a month.
This is the type of society which they have
created.

In our country, the Congress Party has
received a massive mandate to redeem the
pledges to hasten social and economic
reforms and to create a situation in which
they would be eble to create a large employ-
ment potential, in any case, not less than
5 million jobs a yeir. I know that this
task is stupsndous and it is a very difficult
task, but I am sure that if the present
administrative machinery is overhauled, our
economy can certainly surge forward and
we can make efforts to bring down the cost
per unit ~ which is the crux of the entire
prob'em, and I hope that they will do this

and thereby do a little justice to the
Daridranarayan.
SHRI BISWANARAYAN SHASTRI

(Lakh’mpur) : The Budget presented by the
hon. Financ: Minister is, in a sense, a
hangover of the budget presented last year.
Tnhe b .d:iet proposals have been framed
mainly to fill up the gaps created in our
e:onomv by the happenings in Bangla Desh.
Ouar h2lp and assistance rendered to the
cause of Bangla Desh have borne fruit. In
the last general elect'on, our party received
a massive mandate. Our party had given
promises to the masses and the budget pro-
posals should bz in tune with the promises
given and the mandate received.

It is heartening to note that in spite of
heavy expenditure on refugees and for the
defenc: of our motherland, our develop-
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menta} activities have not been abandoned
It goed to the credit of the masses that the
price line remains somehow stable  As the
Pmance Minister has rightly pomted out,
the effects of the Past few months will stll
continue and we should examine the budget
1n that context

The task of a Finance Minister 1s not a
pleasant one He has to open the purses
of unwilling owners to mobilise resources,
recsources for growth and developmant
There are various ways for resource mobili-
sation. I would like to name only a few
first savings, second loans third taxation
I think there 15 sufficient inducement for
savings Our savings target 1s achieved

i do not like to speak about foans My
friend, Shr1 Panmgrahy, hay dealt with the
snbject We are now in a sense able to do
without foreign loans Therefore, I want
to term the budget as one with a promise of
economic self-reliance,

Taxation s a necessity for mobilisation
of resources It 1s also an instrument to
bring about economic and social justice
To achieve this end, there shouid be orien-
tation of policies. This can be seen since
1970 As the Banking Commission says

“Commercial banks have been m inly
concerned wth certamn, and to scm~
extent, midterm financing of non
agricultural activities ™

After nationalisation more attention 15
paid to the priority sector, agiiculture,
hitherto neglected

This 18 orientation of policy 1n a sensc
The figure of credit 1n  agriculture has risen
from Res. 184 crores i 1969 1o Ry 3875
crores n {971,

The scope of direct taxation has been
narrowed down. Only the small urban
sector liag beew taxed The vast rural sector
is left out. 1am not pleading for taxing
the rural sector, What I want to sav that
the condition of the rural sector is such that
ftoaontt be taxed  Therefore, more
attentyon should be paid to the rural sector
It has to be nurtured so that resource
mobilisation from the rural sector in future
" powitrie,
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The growth m the economy n certain
sector has been slackening i last year.
This has been admitted by the Finance
Mimcter, He wants to counterbalance it,
but does not say how far 1t 1s counterbalan-
ced In hus budget speech, he has said

*“Many of our basic industries, notably
stecl, fertilisers are operdting below
capacity.”

This admussion s surely iamentable.
These are the industries reserved and allot-
ted to the public sector What 13 wrong
there ? What 1s the defictency there ? To
me, as I see 11, nobody I1s accountable
for the failure of the pub'ic sector Unless
the accountability 1s fixed, the public sector
cannot function properly  Thetefore, 1t
would be the first and foremost duty of the
Government to fix the accountability

As taxatson s an instrument of bringing
about econ mrc justice, the growth has to
be accompanied with social justice also
It 1s heartening to know that the budget
provides for bitnging about social justice,
The lump sum provision of Rs 125 crores
to cover the requirment of rural water
supply, rural home sites, slum clearance
and 1mp ovement, primary educduon and
schemes for the educated unemployed 1 g
good one  If this scheme 1s properly imple-
mented, I think we shall see a new face
of society

Expanston of primary education not only
removes 1tliteracy, but it will also provide
employment to thousands of educated young
men and women

Then, T would just like to refer to the
levy on kerosene Last year, during the
discussion of the budget proposals, one hon,
Member stated that kerosene as a petroleum
product has been taxed, and the hon
Finance Minster was prompt enough to
correct that ‘‘kerosene has not been taxed *
We presumed that he 18 cager to leave
kerosene alone, but it 1s surprising that six
pare 1s the levy on a htre of keros.ene now
Kerosere isused as a fuel and used m
machinery 1n urban areas  But kerosene 18
the only means of sllumunation in the coun-
tryside, particularly in States like Assam,
Orissa, etc., where there is no rural elsctri-
fication at all.
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The housewife in the countryside burns a
small kerosene lamp to illuminate her small
cottage, and the men after their day’s hard
labour and the childern after their play sit
around it and carry on their work-the men
with their small handicraft and the childern
with their studies. The kerosene lamp burn-
ing dimly helps them. We are going to
provide compulsory primary education up
to the age age group of 11 by 1975. Should
the Government deprive the rural childern
from learning the three R’s, that is, reading,
writing and arithmetic by loving tax on the
only means of llumination the kerosene ?
Should the Government push the childern of
the rural reasy from light to darkness, where-
as we recite Tamaso Ma Jyotirgumaya § We
want to lead us from darkness upto light.

In this context, 1 would like to mention
the price of keiosene in Assam. Assam
produces crude o1l Land supplies about 20
per cent of the total petroleum consumption
in the country. The price of kerosene is
the highest 1n Assam, and the price of petro-
leum is also the highest in Assam. What is
the logic and the reason behind it, I fail to
understand. I hope the Government and the
Finance Minister will give serious attention
to this as pect.

Sir, it is stated that a good amount
remains as tax arrears, and that there is
tax evasion also. There should be a vigor-
ous policy to hunt but the black money.
In under-invoicing and over-invoicing, black
money plays a prominent part, and in this
way black money increases day by day. It
is a vicious circle. If there is one crore
of rupees of black money today, it will in-
crease to Rs. 2 crores tomorrow. Therefore
Government should devise new methods to
detect the operation of black money ;

One of the reasons, as I see it, for
hiding income is the basic fear in human
mind that they shall have to part with their
entire income. They earn money by putt-
ing in hard labour and if they are to pay a
major amount as tax, there will be nothing
for them. Ths fear has to be removed.
Unless this fear is removed, there will bea
tendency on the part of some human beings
to hide their income and thereby deceive the
Government.  Thetefore, the income tax
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department should act as an adviser and
educator, and not as policeman.

1 shall now refer to Assam. Social
justice means reducing economic gaps that
exist between man and man, Similarly it
also means bringing different regions of the
country almost to an equal level of econo-
mic or industrial development, If certain
regions lag behind in economic or industrial
development, it will serve only as a backlog
to the conntry’s progress. This aspect has
to be Jovked into in the interest of the
entire country, and not of particular State,

It is in this context that I refer to th:
eastern region, where indu-t11al developinent
is lagging bshind though it has wvast
potential and resouices. The potentiai
is not developed and the resources can-
not play their full part ; they are not
mobilised or ploughed back for the benefit
of the people of that region.

It has been stated on many occasion
that the development of the eastern region
depends entirely on the transport system,
that is, the railways. My friends f{rom
Assam have dealt with the subject on the
Railway Budget and therefore, I do not
want to go into it. I ssmply want to give
one instance. While people in other parts
of the country pay 30 or 35 paise for a killo
of salt a commodity, which is an essential
item for even the poorest of the poor, its
sold at 80 or 100 paise per kilo in Assam,
because of transport difficulty. Assam pro.
duces tea and jute which earn a lot of
foreign exchange but the growers do not
get remunerative prices. The Finance
Minister has in his Budget speech stated
that the specialexcise duty will be merged
with basic excise duty, It is & good pro-
posals. The States will get a share of it.
In this connection, I want to point out that
the central excise duty on tea levied on
tea grown in upper Assam is 3 or 4 times
more than the excise duty levied on tea
grown in other parts of the country. This
discrimination should be removed.

Assam is an agricultural State ; its
economic depends upon cultivation. But
Assam is a perennial victim of floods, The
Brahmapurtra Commission has besn congti-
tuted but not adsguate funds have betn
given for its proper functioning. If the
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Finance Minister wants to save Assam from
the ravages of flood, he must Provide
adequate funds for the Brahmaputra Flood
Control Commission.

16.44 brs.
|SHRIMATI SHIELA KAUL in the Chair)

There has been no appreciable change
in the employment position 1n the past
twenty years in Assam.

During the period 1951-61,ten years, the
percentage of employment was 63.8 culti-
vators, 3 6 per cent agricultural lobourers
and 32.6 per cent engaged otherwise. The
corresponding figure far the subsequent ten
years, 1961-71 are 56 4, 9 4 and 30.2. There
has been no change 1n the pattern during
these two decades. There is great pressure
on land ; the number of landless people has
increased.

That is why the percentage of agrrul-
tural labour rose from 3.6 to 94 per cent,
almost treble.  The economy of Assam has
not progressed or developed. If economic
development cannot be diversified, there
cannot be employment avenues. Therefore, 1
would like to suggest that the Finance
Minister should take this aspect into consi-
deration.

In this connection, banking faciitias
shoyld be mentioned. Commercial Banks
in Assam and Meghalaya have only 136
officers, that 1s 1.1 per cent of the total
banking officers in the country. They serve
and everage of 1,71,000 people. The figure
is the highest so far as the number of people
15 concerned, and the lowest so [ir as the
number of offices is concerned. Thus snail’s
tate of progress in the opening of branches
of Banks in rural areas in the Eastern
region hampers economic growth. Only if
there i3 a scheme for opening more branches
and providing more facilities to the agti-
culturists and industrialists, will Assam and
the Eastern region prosper, and only in that
case will India prosper.

With these words, 1 support the Budget
proposals.

off minwe faf  (wed wgR) ¢
wWmfy wgvem, § wrofn fre St )
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PROPF. NARAIN CHAND PARASHAR
(Hamirpor) : Tt would rathe® be a colout-
less attempt to speak after such a scinti-
llating speech by Swami Brahmanand which
symbolises the quintessence of socialism.
I hope his points do not fall on deaf
ears and they will ring the right chord in
the hearts of the Finance Minister as well
as in the heart of everybody else who is
concerned with the implementation of the
programme.

So far as the Budget is concerned, I am
happy that the fears of the public have been
allayed that a large number of taxes would
be levied as soon as Congress Party will
be able to have a sufficient majority in the
States. For all that we have been able
to come out with the true colour witn which
we fought the elections. We do not want
to crush the common man nor do we want
to enchance prices.  Rather this is the one
Budget the effect of which has not been
in the shape of rise in prices. This is a
Budget which is specifically Plan-oriented,
and growth-oriented.

When I was listening to Mr. K.
Manoharan of the OMK making outa
quotation from the Third Finance Commi-
ssion, I was rather wondering whether he
had read the speach by our hon. Finance
Minister. He was saying that the Third
Finance Commission had said that the
resources to the States are—being dried out
and the Centre is devouring a large portion
of the cake. May I invite his attention to
an item in the speach of our Finance
Minister. Item No. 61 at page 8. The
Fifth Finance Commission has recommended
that from 1972-73, the special excise duties
which have been levied in the past esclu-
sively for the benefit of the Centre are also
to be included in the divisible pool. Seo,
here is our Finance Minister agreeing to
implement a proposal of the Fifth Finance
Commission which gives a part of the levies
to the States also.

I hope when we arc discussing the
Budget, we should not discuss it only in the
partsan spirit but also look at what has
baen suid in the proposals and what is be'ng
dons. So, here is a reply to the quotation
M by Mr K. Manoharan from the

Third Finance Commission’s report. Hete
i dbe Fifth Finsnce Commissicd’s report
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which has been presented to you and the
levies are put in the divisible pool, It
means that now onwards they will be shared
by the States and the Ceéntre together.

Similarly, he was pleading for & long
rope for the State autonomy. He was for-
gotting that on occasions we have criticised
the States for not implementing the pro-
grammes which the Centre wants in the
States. So, we should be very careful in
this respect. The question of autonomy to
the States will have to be carefully consi-
dered at every time because there are
already a large number of spheres where
the Centre cannot intervene, and if our
programmes go faulty, they cannot be
implemented because we complain that the
Centre has certain spheres and the States
have other spheres. 8o, we have to be very
chary and. when the people are saying that
they want a strong Centre, somebody
questioned whether he wants a strong
Centre or a weak Centre. Whether he
wants a strong Centre or a weak Centre,
that does not matter. He wants no Centre.
He wants only the circumerence. We have
to look at things from the whole country’s
point of view. After all, when programmes
in Tamil Nadu are to be implema:nted, we,
in Himachal Pradesh, are happy and simi-
larly, when UP gives a good performance,
the people of Bombay will feel happy We
have to view the Budget in this light. We
have to view the States-Centre relations in
this lightFinance Comm ssions are instituted
every five years for this specific purpose.
The proper forum for pleading for State’s
autonomy in fiscal sphere is the Finance
Commission. Simi'arly, there are the Law
Commissions and other Conmlssions. We
can put these ideas before them whereas
when we come fo the Budget, we have to
talk of the measures which are presented
according to the econ'mic theory and not
according to one’s Party or another.

Df courss, I have one complaint wth
Mr, Chavan- That is this. Our eféctorate,
the wast majority of our poople, have
extinguished the Jan Sangh lam» ; but he
wants to extinguish the Kerosene lamp.
That is not fair. Because, Sir, the kerosene
lamp burns in thr hearth and home of every.
body ; it burns in the villages where the
power lines of M. K. L. Rao hawe not
reached so far,  ‘The programme of rural
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electrification has not been pushed through
to such an extent that electric lamp is
scintillating in every village. Therefore, 1
would plead with him and say that 6 paise
per litre is ultimately going to hit the poor
snd the common man The reason advanced
by the hon. Minister is that he has le ied
this in order to check adulteration. This
argument would fall through in the ultimate
analysis, because, the fellow who 1s bent
upon adulteration would go on commiting
this mischief even if you raise the rate by
ten paise or twenty paise. The proper
thing for this would have been to check
adulteration and not to increase the levy.
This is where the shoe pinches.

Now, the budget has done another trick
which I would like to bring to the notice
of the hon. Minister. It has increased the
cost of paper. We are holding an inter-
natronal book fair in this capital city of
ours, Here is a budget that is raising the
cost of the paper on which we are to print
these bhooks.

SHRI YESHWANTRAO CHAVAN:
Not of text-books.

PROF. NARAIN CHAND PARASHAR"

Not text-books, Sir, But there are maga-
zines. If your magazines have to compete
with foreign magazines, if your books have
compete with foreign books, you have
to give some kind of encouragement to the
paper which is used for such printing. So,
this is one point which 1 wanted to bring to
the notice of the hon. Minister.

There is one thing to which Mr. Indrajit
Gupta was referring to. * I must aiso refer
to that. I feel this pinch every day.
Bangladesh refugees are going away ;
Bangla Desh stamps are still 1o be removed.
We have to come back to a level to which
we were used to earlier., Only then we
would think we have solved the Bangladesh
problem permanently, Then only we
would have the relief.

The Budget is not without its highlights
There are many good things. For the first
time Mr. Chavan has taxed the gambling
instinct, He has put tax on the lotteries,
the crossword puzzles and all that. So far,
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this has gone on unchecked and we have
seen the strafbe spectacle of people growing
rich overnight just because they were able
to invest one rupee in one lottery ticket and
got the money without having to pay any
taxes on that. It is a good thing that taxes
have been levied now on these people and
they will be able to pay something of their
new-earned money for the development of
the country.

Similarly, there are a few other items,
such as increase on fertilisers and increase
on pumpsets. 1 thought it would have been
better to await the report of K. N. Raj
Committee on agricultural incomes and
taxation. When we are looking what 1s to
be done in the entire sphere of taxation in
respect of agricultural income, it would
have been better to await that report because
we must know their point of view also, to
have an integrated approach.

There is also some sort of duty on what
we call companies engaged in priority indus-
tries. Now the Finance Minister rationa~
lised the proposals. Wonderfully enough,
his rationalisation has gone up from 2.5 to
S per cent. Of course there was one case
and in his speech he also referred to lower-
ing down of one item, that is, in the case
of coffee from Rs. 102 to Rs. 100 per
quintal. But people might ask : When we
are entering into the age of industrialisation
and when we arc asking everybody to
give incentive to industrialisation, what are
the incentives  for  industrialisation
in this budget ? Unfortunately, they are
lacking, In his speech Mr, Chavan was
referring to Wanchoo Committee report on
taxation. He said that ultimately the
income that could be gemerated could be
used for industrialisation in backward
States. I hope this promise would be kept
up because our experience in this House
has been that industrially advanced States
go on eating the bigger portion of the new
industrial share and the industrially back-
ward States remain industrially backward.

All the States which are industrially
backward remain backward in many other
spheres. When we present 8 demand for
railway lines, we are told that there is no
industry, and when we ask the Misistry of
tndustrial Development to start industries,
we are told that there dre no railway lines.
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This kind of vicious circle is going on. But
1 am happy that this promise has been
made, and we shall be happy if that promise
is fulfilled. Those States where there is no in-
dustry are looking forward to the rest of the
country and they are looking to the kindness
of the Finance Minister and the kindness of
the Minister of Industrial Development and
other people so that they can also be co-
sharers in development in this new age of
industries.

Himachal Pradesh, the State from which
1 come, is sadly lacking in Industries, and
it requires the notice of the Finance
Minister as well as of the Minister of
Industrial Development. It is sad that we
have only to listen to big promises of indus-
trialisation. Many industrial fairs are held
but none is held in our State, and our
people have to come here or go quite far
away to cities like Bombay, Kanpur,
Ahmedabad etc. for sharing the bencfits
of industrialisation, and the share that our
people get is only earning of the daily
wages.

We have also been able to see in this
budget sume of the noveltizs which the hon.
Finance Minister has promised for the first
time.

For income-taxpayers in this country
for the first time in the history of our
country, there is going to be introduction
of an account number permanently. I thing,
this would be a good thing, because with
the account number, we would be able to
get the things done easily, and at the other
end also, the officers will be helped to a
similar extent, provided that this policy is
enforced rather rigorously, and black money
is also brought within the purview of
taxation.

The Wanchoo Committee’s report which
has been referred to by other Members
earlier has been published just in a summary
form in the press today. That report gives
#n indication of the extent of black money
that is outside the purview of taxation
at preseat. If we are able to bring that
also  into the taxable pool, then we
would be able to do a lot for the country.

The press criticlsm on the part of the
Iudian pregs regarding this budget has been
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rather on a very low key. One of the
newspapers has called it a non-event. What
is a non-event? I do not agree to it.
Perhaps, they had expected certain big
reactions and certain sharp increase in
prices because of some big increase in taxes,
and this they would have called an event.
But whether event or non-event, this budget
for the first time has increased the size of
the Plan for the States as well as for the
Centre to a very high level, namely Rs. 710
crores. This is the amount of increase
that has bezen promised, and if this i
implemented sincerly and surely, then there
is every hope that we would be able to
have new job opportunities and new occa-
sions for the people to enjoy the advantages
of a correct and balanced budgetary
financing.

My hon. friends from the Opposition
Benches were referring to certain kinds of
theories and the philosophy of budgeting

which they were thinking of. They think
that a rise in production will not neces-
sarily lead to a decline in prices. I ask

them why not. Is there any country in the
world whete reduction in production has
led to stabilisation of prices ? Of course
it is bad economy which they were preach
out of political partisanship. If we are
able to increase production and production
improves, ultimately it will cheapen the
rates of things, and the prices would go
down, and we shall b: able to bring com-
fort to every home and life to every hearth.

Of course, there is the hope that the
Bangla Desh pioblem will be solved perma-
nently in the sense that the money that we
have promised for helping them would be
spent adequately there and some sort of
aid would also be coming. But as hon.
Members were told earlier also, our ultimate
aim should not be to assume that aid would
be coming, but that we should be able to
stand on our own feet. All these sources of
taxation and all the revenues that we can
bring in should be ultimately harnessed for
the economy of the country, because
nothing is more important than a racical
revolution in the economic sphere. The
people have given a massive mandate both
at the Centre and in the States, and they
& very eoger to know and see what we
are able to do with this massive mandate.
It we arc unable to translate this massive
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desire for a radical revolution into & sort of
¢conomic dose for the welfare of our people
of the common man who lives in the street,
then we may not be able to secure the same
massive mandate the next time, Of course
whether we like politics or not, sound
economics and sound budgeting requires
that every poor man's budget also should
be such that it is able to provide him with
two square meals a day and enable him to
sned his children to the school and also
give clothing and shelter to him and the
members of his family.

These are some of the things that the
Finance Minister has been able to promise
us.

SHRI JYOTIRMOY BOSU: Hashe
been able to give two square meals a day ?

PROF. NARAIN CHAND PARA-
SHAR : We will try. We will not kill.
You want to kill the person before he can
get two square meals. We want to give
him two square meals.

SHYI JYOTIRMOY BOSU: That is why
your central police budget has shot up from
Rs. 101 crores to Rs. 195 crores or so.

PROF. NARAIN CHAND PARA-
SHAR : That does not matter.

People listen more to the ballot than to
the buliet. We are fortunate that they
listened to the ballot in West Bengal and
rejected the buliet.

1 am happy that this Budget is being
proposed as a sort of stabilisation budget
and I support it.

oft doverew ffe (wwar) « aamafy
ugrew, g Frag vy oy aner § auerd
goffadw ¥ adad fedr fear snd-spaear
WY waw A XA A wEAP AT A
i ¥ arl g e ¥ wff Yo
wedt | afy ol § agded oY o
awdt § o) saury § B o el §, T
& Y oy woedt & 1 ot et fkr furer o
wEvr & g sroum g oy gk gl
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. SHRI ANNASAHEB GOTKHINDE
(Sangli) Madan Chairman. I rise to
congratulate the Finance Minister on per-
forming the Herculean task of presenting
in this current financial year virtully the
fourth budget, a carefully framed budget
full of hopes, representing a bold attempt
to deal ‘with the woubled and complex
situation. As has been rightly pointed out
by the hon Finance Minister in his budget
speech, the budget proposals must be judged
in their entirety against the background of
the formidable challenge which the countary
faeed wnd overcome As we know, the year
1971-72 was one of the most difficult years
since independence.

‘The people of India have responded to
to responded to the demands made on
them in the year coming to a close with a
magnificent sense of patriotism, The total
taxes amounting to more than Re. 500
" crofes which they have paid is a sacrifice of
heroic proportion, befitting a new nation.
_pursuing the path of growth- with social
justice and self-reliance, Therefore, 'it'seems
that the Finance Minister, while farming new
.tax proposals, has dexterously searched and

_picked up his path, hoping that he will not
hurt too many hclpless pcople

-The questmn that -comes before s s,

how “much ‘was the scope for taxation ?
“Bconomic Strvey suggests that there iy
'--.aﬂmino ithe - revenue . from - direct ; taxes

cither in. rural or m;h;n sectors, The scope .

- fot indliréct taxes is* also, declining. “More-
Oy, thﬂndireohamﬂkm more heavily
. oai!?‘q ,

' 'Minlm: hu ﬂlhﬂ
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- Finance  Minister that

P [ AT

shm the thrust of Govemment’s eeunomic ;
policy from resoufyos-mobitisation.’ vmte:m g

The Plan onileys in the public" sector,
for the Centre, States and Union Tertitories
which for 1971-72 were Rs., 3263 crores
have been raised for 197273 to Rs. 3973
crores, i . an increase of Rs. 710 clores,
representing about 22 per cent. This increase.
in the plan outlays is a pre-requisite for the
much-needed industrial growth. But here
lies the "real test of the governmentel
machinary,

Let me give some instances. The Fourth
Plan envisages the setting up of development
agencies such as Small Farmers Develop-
ment Agency and the Schame for Marginal
Farmers aud Agricultural Labourers so as to
reduce the income disperities. The progress
of both the schemes has unfortunately been
slow. May 1 quote some figures ? Under the
Marginal Farmers and Agricultural Labourers
Scheme the amount which has been utilized
up till now was not more than 12 per cent
of the amount sanctioned. Undcr the small
Farmers Development Agency the amount
utilized has been up to 25 per cent of the
amount sanctioned. This is a pointer to the
question whether the governmental machi-
nery will be geared up to utilize the. addi.
tional outleys of Rs, 710 crores. The schemes
for jobless engineers dnd the rural poor are
suffering for want of efficiency and coordi-
nation in governmental machinery. May I
remind the Finance Minister that a thorugh
overhaul of the -administrative machinery
is necessary to enable the economy to march
forward ? The Cablnet Committee. on
Econoniic poliey should see to it that the
administrative machinery is so galvanised as
to convert the budgetary provnsion mto
actual expendnture

I has been rightl'y pointrd. vut by 'the -
the international
maonetary and political developmenu ‘have
awakened us 10, the' necesstty of @ apeedy
realisation of the geel of wlf-relime The:

than on the . sich.  Accordingly,  sch
y: denldad g0
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“Despite the ertraordinary stresses
and strains which were compounded by
natural calamities over many parts of
the country, it should be possible to
end the current fiscal year with our
foreign exchange reserves more than
intact, Government stocks of foodgrains
of nearly 8 million tonnes, the general
price level reasonably stable and a deficit
in the Central Budget significantly lower
than what one might have apprehended.”

SHR1 JYOTIRMOY BQSU : That was
a laughing gas.

SHRI YESHWANT RAO CHAVAN:
You seem to be getting convinced.

SHRI JYOTIRMOY BOSU : Daczed.

SHRI ANNASAHEB GOTKHINDE :
He has described some of the corrective
measures taken during the last year, like
the banning of forward trading on several
sensitive commodities and the removal of
the lacuna in the Forword Contracts (Regu-
lation) Act to prevent forward trading under
the guise of ready transaction.

The pertinent point remains that in
spite of these coorective measures there is
prise rise, The average rise in general whole-
sele prise index during 1970-71 was 5.5 per
cent. The first two months of this year
showed a reasonable price stability. But
since January, 1972 the general wholesale
price index was 4.1 per cent higher than
what it was a year age. Government must
make every effort to hold the pricc line.
It hag been stated and admitted that the
speculators can scarcely resist the temptation
to exploit a situation of excess demand.
May I know from the government what
effective steps they have taken to check
speculative pressures. besides the restrictive
credit policy which was in operation ?

As far as the price rise in the case of
sugar is coucerned, it is a sad story, In
Decomber, 1971 the Government assured
that the sugar price would not be allowed
to rise above Rs. 2 a kilo. But we know
how the sugar prices have risen nowadays,
People feel that there is something basically
wrong with the governmental wmachinery
which has failed to curb effectively the rise
in sugar prices.
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It has been stated that the sugar position
requites discipline in pricing and distribu-
tion of the commodity. There is need to
operat the stock policy for sugar in such
a way that it imparts a greater degree of
stability to prices and availability.

May I ask, if a wholly unjustified
price ris: in this case has proved uncontro-
llable, will the Government’s determination
to hold other prices in check meet with
success ?

Now I would come to the question of
levy of duties. There is 30 per cent duty
levied on steel. A higher price for steel
will have a widespread effect on a number
of enginecring products. Costlier kerosene
and fertilisers will hurt two elasses of
people-the small farmzr trying to grow more
food and the common man in the rural and
urban areas who use kerosene for a variety
of domestic purposes. May I point out that
the duty on kerosene will virtually amount
to an assauit on the commoa man? I
carnestly request the Finance Minister te
reconsider the levy.

The rigour of the new imposts on ferti-
lisers and power.driven pumps will be
felt by the more well to-do farmers who,
due to high  procurement prices,
can bear the burden though wunwill-
ingly; but care must be taken that these
imposts do not adversely affect the small
farmer and ultimately the green” revolution.

It is said that the budgetary exercise
manages to meet the additional burdens of
defence and assistante to Bangla Desh with
out sacrificing the country’s developmental
goals. As far as defence is concerned, in the
year 1971-72 the budgeted amount was Rs.
1,241 crores and the estimated expenditure
will be about Rs. 1,411 crores. Provision
for the next year is made to the tune of
Rs. 1,408 crores-and naturally so-for piovi-
ding for normal increases in costs, salaries,
dearness allowance and, more important,
for making adequate provision for recoup~
ing the losses suffered during the war.

The Finance Minister has hoped for
the emergence of & new spirit of peace and
harmony in this great subcontinent as far as
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Pakistan is concerned, so that the 700
mmion.;inhubiunts'cnn devote their ener-
gies againgt their common enemies of hun-
ger, want, disease lnd explm!anon of man
by man.

Tam not for reducing the defence
expenditure so as to jeopardise our national
security and solidarity. But at the time of
emergence of the new State of Bangla Desh
we were given the hope. that in Bangla Desh
our countiy would be having a friendly
nation in the eastern region and the defence
expenditure that our country used to make
‘in defending: the 1,500-mile long Bangla
border would be considerably curtailed in
future. May I know fromt the hon. Finance
Minister whether he has taken this factor
into congideration while making provision
for Rs. 1,408 crores for defence purposes ?

- ‘Lastly, before concluding, ! have one
suggestion to make for the consideration of
the Finance Minister. The Direct Taxes
Inquiry Committee under the chairmanship
of Shri Wanchoo. ‘has revealed that black
money is used in smuggling gold. It is
‘common knowledge that in spite of the
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‘metal.” Under
“Government should

Gold Control Order, go]d is bemg muuled
in largo quantities in the éountry. Wé have’
not been 'ablé to ocurb  the desire of
the poople ‘to purchase -the yellow
these : -circumstances;, - the .
embark . upon “State
trading in gold, if neeessary. even by pur-
chasing gold' at places from where it is
smuggled to India' and afterwards :elling
here. That will at least minimise the evil of
gold smuggling, ecliminate the undesirable
elements engaged in this' trade, help the
people in purchasing gold at comparatively
cheaper rate and  accrue hage amounts to
the exchequer.

With these remarks, I agree that the
Budget proposals will ta ke the sconomy one
stage forward in the march towards our
cherished goel.

Mr. Chairman : Now the House stands
adjourned to meet again tomorrow at 11
A. M, .

18.06 hrs.

The Lok Sabha then adjourned 1ill Eleven
of the Clock on Wednesday, March 22, 1972f
Chaitra 2, 1894 (Suka)




